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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 195/2024/EZ

PRAMEYA FOUNDATION APPLICANT
VERSUS

STATE OF WEST BENGAL & ORS. .. RESPONDENTS

ACTION TAKEN REPORT IN THE FORM OF AFFIDAVIT BY THE CHIEF

SECRETARY, GOVERNMENT OF WEST BENGAL
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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 195/2024/EZ

PRAMEYA FOUNDATION
........... APPLICANT
VERSUS
STATE OF WEST BENGAL & ORS. ... RESPONDENTS
THE HOTARY PUBLIC
AT BIDHANNAGAR
[N8T.-MORTH 24

ACTION TAKEN REPORT IN THE FORM OF AFFIDAVIT BY THE

CHIEF SECRETARY, GOVERNMENT OF WEST BENGAL

Most Respectfully Sheweth

[, Dr. Manoj Pant, S/o Dharmanand Pant, aged about 60 years, by faith-
Hindu, by Occupation- Government Service, working as the Chief
Secretary, Government of West Bengal having office Nabanna, 325, Sarat

Chatterjee Road, Howrah, do hereby solemnly declare and say as follows:-

1 5 SEP 2025
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1. That, I am holding the post of Chief Secretary, Government of West
Bengal and I have made myself well acquainted with the facts and
circumstances of instant case and have gone through the documents and

reports pertaining to the subject matter of the instant Miscellaneous
Application. Hence, I am competent to affirm the instant affidavit before

S. Chaudhuri \ the Hon’ble Tribunal.
Bidhannagas Court |
Kolkata
\ Regd. No.-6584

\\ 2. That, this affidavit isbeing affirmedin pursuant to the solemn Order
passed by the Hon’ble National Green Tribunal, Eastern Bench dated
29.07.2025 and 18.08.2025, wherein there was direction upon the Chief
Secretary, Government of West Bengalto file action taken report in the

form of affidavit.

3. That, in compliance with the direction of the Hon’ble Tribunal, the
Department of Environment, Government of West Bengal issued letter
vide Memo No.1615/ ENV/15017/36/2024 dated 12.08.2025 and Memo
No.1784/ENV/15017/36/2024 dated 27.08.2025 to the concerned
departments and authorities to provide the action taken report for
compliance of the order passed by the Hon’ble Tribunal on29.07.2025

and 18.08.2025.

1 5 SEP 2025
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Copy of the letters dated 12.08.2025 and 27.08.2025 are marked and

annexed as Annexure R/1.

4. That in compliance with the directions of this Hon’ble Tribunal,
Department of Urban Development & Municipal Affairs, Government
of West Bengal vide Memo No. 610 (law)/ UDMA-15011(15)/14/2024-

LS-MA-SEC-Dept. of UDMA dated 28.08.2025 has requested the all

§. Chaudhuri

Bidhannagar Courl
e

Regd. No.

Exp. Dt-21-08-2028, fen

% Municipal Corporations, and all Municipalities for taking appropriate

measures to curb the stocking, sale and use of thermocol/ polystyrene

items and other prohibited SUP items, especially before Durga Puja
festival that will be held in September, 2025. For every inspection to the
manufacturing unit, market, shop etc. visit will be accompanied with
local police personnel and representative of WBPCB Regional office.
Action taken Report of Municipal Corporations and different
Municipalities on single use plastic item by for the period July, 2022 to
31% March, 2025. has been enclosed herewith.

Report of Urban Development and Municipal Affairs Department

ismarked and annexed as Annexure R/2(colly).

5. The Department of Panchayat and Rural Development has communicated

the Principal Secretary, Gorkhaland Territorial Administration (GTA) and

I'5 SEP 2025
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all District Magistrates for implementation of the Gazette Notification of
Department of Environment, Government of West Bengal dated
27.06.2022 in respect of controlling single use plastic.

Copy of the letter of Panchayat and Rural Developmentdated 06.05.2025

is marked and annexed as Annexure R/3.

. The West Bengal Pollution Control Board (WBPCB) vide Memo
No.60/4W-7/2023 dated 11.09.2025 issued letter to all the Commissioner
of Police, Superintendents of Police and District Magistrates to ensure
Plastic Waste Management (Amendment) Rules, 2021 which strictly
prohibits the use, manufacturing, import, stocking, sale and distribution
of Single Use Plastic (SUP) and report compliance status of the same to
the WBPCB.

The West Bengal Pollution Control Board also circulated to all the
Producers, Importers and Brand Owners (PIBOs) the mandatory labelling
requirements for plastic packaging as per the Plastic Waste Management
(Amendment) Rules, 2024 vide letter dated 15.05.2025.

Report of West Bengal Pollution Control Board is marked and annexed as

Annexure R/4,

15 SEP 2025
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7. The State Govt is making all efforts to ensure compliance of the orders
of this Hon'ble Tribunal in letter and spirit and for that regular vigil will
be done to seek implementation of the same. That this affidavit has been
, made bonafide and the deponent is taking all necessary steps towards

: | compliance of the order dated 29.07.2025 and 18.08.2025.

That the reply is true to my knowledge and belief, which I derived from the

Mool 2t

DEP@QNENT

office record.

VERIFICATION

I, Dr. Manoj Pant, Chief Secretary, Government of West Bengal do hereby
solemnly affirm and declare that the contents of the report in the form of
affidavit are true to the best of my knowledge and belief. No part of the
Report is false and nothing has been concealed.

Verified at Kolkata this 15X day of September, 2025.

. CHAUDHURI Mo ﬂwﬂL—
* NOTARY »
GOVT. OF INDIA DERONENT
Regd. No.-6584/08
Bidhannagar Court
Dist.-North 24 Pgs

I'5 SEP 2995
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Government of West Bengal

Department of Environment

Prani Sampad Bhavan, 5 Floor, LB-2, Sector - 111,
Salt Lake Kolkata -700 106

Phone No. 033 23352742

NO. | 6 15 /ENV-15017/36/2024 Date: | 2.,08.2025
To
The Director General of Police, West Ben gal Police

The Principal Secretary, Urban Development and Municipal Affairs Department
3. The Member Secretary, West Bengal Pollution Control Board

Mo

Sub:
OA No. 195/2024/EZ [ Prameya Foundation Vs State of West Bengal & O

Ref: National Green Tribunal, Eastern Bench order dated 29.07.2025
Notification of the Department of Environment, dated 27.06.2022

Sir

With reference (o the above mentioned case relating to banning of single use plastic items,
please find enclosed herewith the Order of the Hon’ble National Green Tribunal, Eastern Zone Bench
dated 29.07.2025 which is self explanantory. (Copy enclosed)

In compliance to the directions of Hon’ble NGT dated 29.07.2025, I am directed to request
you to kindly send an Action Taken Report to this office for preparing the affidavit of Chief Secretary,
Govt. of West Bengal.

This may be treated as MOST URGENT.

The next date of hearing is 18.08.2025.

Yours faithfully,

Enclo: As stated above

Chief Eiivitgnment Officer
Environment Department

Copy forwarded for information to the Sr.PS to the Additional Chief Secretary, Environment Department,

Govt. of West Bengal,
Chief‘ﬁmeﬂt Officer

Environment Department

1'5 SEP 2025

0. ENV-15017/36/2024-SRLO(ENV)-Dept. of ENV (Computer No. 1048508) ‘
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Government of West Bengal

Department of Environment

Prani Sampad Bhavan, 5" Floor, LB-2, Sector — IIT,
Salt Lake Kolkata -700 106

Phone No. 033 23352742

NO. |6 15 /ENV- 15017/36/2024 Date: 12..08.2025

To

.~The Director General of Police, West Bengal Police

. The Principal Secretary, Urban Development and Municipal Affairs Department ; /P
3. The Member Secretary, West Bengal Pollution Control Board ﬁ \}»
[ l'l}"hf.rfjna.(jl ;: Co -

M=

Sub: I W
OA No. 195/2024/EZ [ Prameya Foundation Vs State of West Bengal‘.&%@) £y g{‘i‘:o -6584
] 5 L\CJZ\ e ‘U&‘a:"zﬂw
| N\
Ref: National Green Tribunal, Eastern Bench order dated 29.07.2025 \h:_-____
Notification of the Department of Environment, dated 27.06.2022
Sir

With reference to the above mentioned case relating to banning of single use plastic items,
please find enclosed herewith the Order of the Hon’ble National Green Tribunal, Eastern Zone Bench
dated 29.07.2025 which is self explanantory. (Copy enclosed)

In compiiance to the directions of Hon’ble NGT dated 29.07.2025, I am directed to request
you to kindly send an Action Taken Report to this office for preparing the affidavit of Chief Secretary,

Govt. of West Bengal.
This may be treated as MOST URGENT.

The next date of hearing is 18.08.2025.

Yours faithfully,

Encle: As stated above
' Chief En%mnent Officer

Environment Department

Copy forwarded for information to the Sr.PS to the Additional Chief Secretary, Environment Department,

Govt. of West Bengal,
1'5 SEP 2025
Chieﬁt Officer

1 Environment Department
4

lo. ENV-15017/36/2024-SRLO(ENV)-Dept. of ENV (Computer No. 10483089)
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STATE URBAN DEVELOPMENT AGENCY
SR B, GBS e, ciiE-o, Ry, sEeteT-aco dou, wAffeaan
“ILGUS BHAVAN”, HC Block, Sector - [1l, Bidhannagar, Kolkata - 700 106, West Bengal

Memo No. SUDA-15014(17)/46/2022/SUDA/ 368 2-(128)

From : Shri Joly Chaudhuri WBCS (Exe.),
Special Secretary, UD & MA Department
& Director, SUDA,
To : 1. The Commissioner, Kolkata Municipal Corporation.

2. The Commissioner, All Municipal Corporations,
3. The Chairman/Chairperson, All Municipality/ NAA.

Sub. : Request to take action against stocking, sell and use of thermocol/ polysty " Q&?
other prohibited SUP items.

Ref. : Hon’ble NGT matter being OA 195/2024/EZ [Prameya Foundation -vs- State of West
Bengal & Ors.]

Madam/Sir,

Apropos the captioned subject, the Order of Hon'ble NGT being OA 195/2024/EZ [Prameya Foundation -
vs- State of West Bengal & Ors.] may kindly be seen (copy annexed). Observations regarding stocking,
sell and use of thermocol/ polystyrene items and other prohibited SUP items have been recorded at serial
no. 7 & 8 of the said Order.

Appropriate measures may be taken to curb the stocking, sell and use of thermocol/ polystyrene items and
other prohibited SUP items, especially before Durga Puja festival that is going to be held in September.
For every inspection to manufacturing unit, market, shop etc. visit must accompanied with local police
personnel and representative of WBPCB regional office.

You may also lodge/file complain to local Police Station and WBPCB Regional Office against the
defaulter manufacturer/ shops owner/ vendor for manufacturing, stocking and selling of thermocol/
polystyrene items and other prohibited SUP items.

A list of 23 authorized plastic recycler, as supplied by WBPCB, is annexed herewith. The plastic
recyclers may be contacted for authorized recycling of sized SUP and thermocol items. Sri Soumitra
Mondal (Mob- 8918299282) may be contacted for any query.

The matter may kindly be treated as most urgent.
Enclo: As stated.
Yours.faithfully,

, Director, SUDASO‘OLM}T
Memo No. SUDA-15014(17)/46/2022/SUDA/ 3 & SQ(IQS)fI (f-’f) Date: 30.05.2025
Copy forwarded for kind information to:

(N The Secretary, All Municipal Corporation

(2) Shri Swarup Kr. Mondal, Chief Engineer, WBPCB,

3) The Executive Officer, All Municipality/NAA

(4 SBM Nodal/Sanitary Inspector. All Municipal Corporations/Municipalities /NAA
(5) All Nodal Engineers, SUDA

(6) Law Cell, KMC.

(7) Law Officer, SUDA

(8) Private Secretary to Hon’ble MIC, UD & MA Department, Govt. of West Bengal.
9) Sr. PS to Principal Secretary, UD & MA Department, Govt. of West Bengal.

@H SR .
Director, SUDA 30 0820097

VAETES 10 W8 oW / ¢avY, WITH: 19¢b Coo

Tel: 2358 6403/5767, Fax : 2358 5800, E-mail : whsudadir@gmail.com
Account Section : 2358 6408

I'5 SEP 995
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GOVERNMENT OF WEST BENGAL

Department of Urban Development & Municipal Affairs
Nagarayan

DF-8, Sector — I, Salt Lake, Kolkata — 700064

No.610({law}/UDMA-15011(15)/14/2024-LS-MA SEC-Dept. of UDMA

From : Smt. Nandini Ghosh, IAS,
Senior Special Secretary,

To : The Chief Environment Officer, Environment Departmeﬂt, GquB 1

Sub : Hon’ble NGT matter being Original Application No. 195/2024‘}%2
[Prameya Foundation -vs- State of West Bengal & Ors.]

Ref : Your letter vide No. 1615/ENV-15017/36/2024 dated 12.08.2025

Sir,

With reference to the above subject matter and your letter No. 1615/ENV-
15017/36/2024 dated 12.08.2025, I am directed to forward herewith the copy of
the updated reports as received from the Urban Local Bodies (ULBs) in connection
with the Hon'ble NGT matter being Original Application No.195/2024/EZ for your

kind information and taking necessary action.

Enclo: As stated

Yours faithfully,

oo

Senior Special Secretary
to the Government of West Bengal

No.610(law)/ 1(4)/UDMA-15011(15)/14/2024-LS-MA SEC-Dept. of UDMA Date:28.08.2025
Copy forwarded for kind information to:

The Special Law Officer, Environment Department.

The Special Law Officer, UD & MA Department.

Sr. PS to the Principal Secretary, UD & MA Department.

Sr. PS to the Senior Special Secretary, UD & MA Department. /

A

Senior Special Secretary
to the Government of West Bengal

B L0 e

No.610(law)/2(1)/UDMA-15011(15)/14/2024-LS-MA SEC-Dept. of UDMA Date:28.08,2025
Copy forwarded for kind information and taking necessary action to:
1. Mr. Sudip Kumar Dutta, Ld. State Advocate, High Court, Calcutta [l}mail Id:
adv.skdutta@gmail.com, Contact No. : 9874782072] & o
AL

Senior Special Secretary
to the Government of West Bengal

S . NANDINI GHOSH, 148
] J S E P _;; U 2 5 Senior Special Secretary
‘ Department of Urban Development &
Municipal Affairs

rand af Wlant Namaal
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Annexure-1

Name of the ULB: Arambagh Municipality
Report for the period from July, 2022 to 31.03.2025.

No. of

| 543

No. of No. of No. of Amount of Fine | SUP items No. of No. of Whether
Shops/Ve | Fine Show Licence collected from | seized (if | FIR/comp | complai | Bye Laws
ndors | Challan Cause cancelled for Defaulter any) till laint nt is framed
visited issued Notice defaulter Shops/Vendors | date-in | lodged/file | lodged/fi by the
to Issued Shops/ (In Rs.) Kg d by the led by ULB
defaulte Vendors ULBs ULBs regarding
r Shops/ before the | before PWM
Vendors concerned State Rules,
Police PCB 2016.
Station
4914 0 0 No.
128 1327 0 51400/~ SR
Approx
C:E:L_,— '! r'b
aYy H12 b-‘ / L
Executive Officer Chairman

Arambagh Municipality
Executive Officer
Arambagh Municipality

Arambagh Municipality

Chairman

Arambagh Municipality
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Annexure-|
2; No. of Fine No. of Show Amigont of SUP items
fth No.of | coallamtssued | cCause | Soecollected | L ur
Name ofthe | o ¢ /Vendors | S ) from Defaulter zed (i
uLB to defaulter Notice any) till date
visited Shops/Vendors <
| Shops/Vendors Issued {InRs.) —inkg
Baduria 230 i 11 28 4600 0
% >

Executive Officers

B AL /Munidpaity/rym/

Ex

tive Officer

Badkxia Muniicipality
North 24 Pgs.

\ &

15 SEP 2325

Bidhnar an.

™
\ f_:;“l( '

-!_..'J.f! I

Kolka a
Negd. No.-6544
t21408-2028

\

Chairman/ Chairpkfson

Lonbwmor: e /municipaity/yas’
Chairman -
BADURIA MUNICIPALITY
North 24 Parganas

S' Ch{?-’f:‘.

645
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Name of the ULB: Balurghat
Report for the period from July, 2022 to 31.03.2025,

Annexure-}

647

No, of No. of No. of No. of Amount of Fine sue No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defauiter seized (if int nt is framed
8 visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
195 5 0 0 2500.00 90 0 0 No |
v (’ r; £ r" ty s
Chairman’/ |~ '

Baiur%ﬂﬁy

Baturgha!



Annexure-|

Repdrt ﬁor the permd feom Jn Iy, 2922 to 31.03, 202“5.
| No.of i No.of No.of | Amountof Fine | SUP | No.of No.of | Whether |
Shops/ Show Licence collected from items Fil/compla | complai | Bye Laws
Vendor | i1 Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued |t Notice defaulter | Shops/Vendors | any) till | lodged/filed | lodged/f by the
Issued Shops/ (In Rs.) date - in by the led by ULB
Vendors Kg ULBs ULBs regarding
: before the before WM
concerned Binle Rules,
i Police PCB 2014,
A :‘ - Station i 3
_ R T 24250/- |
129 i (Twenty four NIL NIL YES
6!8(?' g - it - thousand two 37he é
. | hundred fifty) )
g i :
o e
Fit iif N V;‘\{'
H A q)
LA tarspfo ) | )y W\
ﬁng 1ermltvc Officers Chairman/ Chairperson/Commissioner
con kb anel MC Municipality/NAA cereene MC /Municipality/NAA
BEED i . 88 9k .
JHE cutive Cfficer Chairpersor
 Municlpatity Bankum Munidpaty

I'5 SEP 2025



OFFICE OF THE BOARD OF COUNCILLORS OF BANSBERIA MUNICIPALITY
Rudra Main Road , P.O.- Bansberia , Dist.- Hooghly , West Bengal , PIN - 712502
Ph. No.- (033)-26346324, Fax No.- 033-26346806, c-mail: bansb_04@yahoo.com

Memo No: \Q2

From: Executive officer
Bansberia Municipality
Bansberia , Hooghly

To : Director, SUDA
“1ILGUS Bhawan” H.C Block, Sector -111
Kolkata 700106 West Bengal.

Sub: Report regarding ‘Implementation of SUP Ban',
Ref:- SUDA-15014(17)/46/2022/SUDA/2060 Dated 26.03.2025

Respected Sir,

With reference to the above mentioned subject, We are submitting the report regarding
‘Implementation of SUP Ban' as per the prescribed format.

Thanking You.

Evnclor. de Db

Yours faithfully

L
Executive officer) ! Y /'2'.!)2
Bansberia Minicipality , ‘f"
/@

-

I'5 SEp 2025



Annexure-{

Name of the ULB: Bansberia Municipality
Report for the period from July, 2022 to 31.03.2025.

650

No. of No. of No, of No. of Amount of Fine SUP No. of No. of Whether
Shops/ Fine Show Licence collected from items | FIR/compla | complai | Bye Laws
Vendor | Challan Cause eancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
1236 60 NIL NIL 9450/- 300KG NIL NIL YES
LW |
Ex@_ﬁ,‘,.:__l_: ¢ _--;é;‘f"’.,f“. @"/

5 SEP 2025

Baﬂg:{: orial

LLL

* . ¥
"\l.;f-v_ ‘%1%{:;%‘_})‘*,&5{



ry ms LR e

“Fax 25771079 651
E-mall gurosabha_baranaga (Byatoa en 1n %\
Website wwa bararagarmunopabty org

BARANAGAR MUNICIPALITY
87.Deshbandhu Road (East) FeY
Kolkata - 700035 WO

Memo No:HI )41 Date: 0%.04.20%

REPORT REGARDING IMPLEMENTATION OF

\' ..‘ ._“..i:-...il il :h.. L‘f: <
Name of the ULB: BARANAGAR MUNICIPALITY o
No.of | No.of No. of No. of Amount of Fine | SUP No. of No. of Whether
Shops/ | Fine Show Licence collected from | items FIR/compla | complai | Bye Laws
Vendor | Challan | Cause cancelled for | Defaulter seized (if | int nt is framed
s visited | issued to | Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi | by the
defaulter | Issued Shops/ (In Rs.) date-in | by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the | before PWM
concerned | State Rules,
Police PCB 2016.
Station
Bye Laws
3665 17 64 NIL 7150 110 NIL NIL Already
framed
‘é A '.
_ »
al\Rersonfider Chairman/ Chairperson

Solid Waste Management

@ CamScanner
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Name of the ULB:

Barasa¢ Municipajj
Report for the Period from J, uly, 2022 ¢ 31.03.2025,
m:‘«:o. of ; No. of Licence Amount of Fhl_'e SUP items ”_M_\iu of _'_;'__ _No.—al" ngﬂ
Shops/Ven | Fine cancelled for collected from seized (if f FIR/complain complaing Bye Laws i
dorg { Challan i defaulter ;5 Defaylter any) il ( todged/filed » lodgediy ’framed by
visited i Issued 1o | Issued | Shops/ | Shops/Vendors date - jn by the UL RBs . edby I?he ULs
| | defaulter | Vendors {In Rs) Kg before the L ULEs Eregarding J
z Sh(}pS/ Concemﬁ'd |I befbre Ipr RUIE.S '
I Vendors / Police Statjon State PCR ! 2016 "
. | l NOS e .
WM“ “““*‘;'~ CREESC
| oNos | 5650/- |65KG | ONOS | No No
ek T —e ek —d e TS (A P
R I s ’
o 14 i1 "

Executive Officers
arasat Municipalily

ro2),

Ity oy o)~

Barasat Municipg

1'5 Sep 2025



Name of the ULB: BARRAKPORE
Report for the period from July, 2022 to 31.03.2025.

Annexure-I

653

No. of
FIR/compla No. of ] Whether
No. of . complai | Bye Laws
§ No. of ; SUP int .
Fine No. of . Amount of Fine ; nt is
No. of Licence items lodged/filed
Challan Show collected from . ” ; lodged/fi | framedby
Shops/ | . cancelled for seized (if by the :
issued to Cause Defaulter ; z led by the ULB
Vendor . defaulter any) till ULBs ;
i defaulter Notice 2 Shops/Vendors 2 ULBs regarding
s visited Shops/ date-in | before the
Shops/ Issued Varidi (In Rs.) ook before PWM
Vendors ors g Po?i!;:e State Rules,
' Stafi PCB 2016.
tation
1020 700 0 0 125300.00 | 5KG 0 0 NOTe
Done

09

W

0

Executive Officefs

Barrackpore Municipality

EXECUTIVE OFFICER
Barrackpore Municipality

I'5 SEP 295

|

Ba rrackpgﬁeaﬁl Iy g;]cipality

Barrackpore Municipality
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Annexure-1

Name of the ULB: BARUIPUR MUNICIPALITY

Report for the period from July, 2022 o 31.03.2025. E
' No.of No.of | No,of |J No.of | Amount of Fine SUP | No.of No.of | Whether |
Shops/ Fine | Show Licence collected from items FIR/compla | complai Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till lodged/filed lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs | regarding
Vendors | before the before PWM
' ' concerned State Rules,
Police PCB 2016.
; ) Station :
R b 16500 21 0 0 LXES |

R {
ANl

Chairman
BARUIPUR MUNICIPALITY
Chairman
Baruipur Municipality
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Annexure-I

Name of the ULB: Bhadreswar Municipality
Report for the period of: 01/03/2025 to 31/03/2025
No.of | No.of | No.of No.of | Amountof Fine |  SUP No. of No.of | Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter | Shops/Vendors | any) till lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
100 0 - - 0 0 0 0 Yes

15 SEP 2025

Sanitary Inspector

BHADRESWAR MUNICIPALITY

Lo

_ Z&/ﬁw"

Bhadreswar Municipal
£




OFFICE Ul- THE IVIUNIUIFAL WUV IINGCILLAS I W)y Brnar ve e e on e

[Address: 1/1, West Ghoshpara Road, P.O. Kankinara, District: North 24 Parganas, PIN-743 126] %57
Tele: 2581-2082, 2581 - 9515, 2581-9514. Fax: 2581-1318. Email: bhat_09@yahoo.com

Memo no. S-50/DR-1/..J22....... Date...08./,.01n0s .
From: Smt. Reba Raha, To: The Director
Chairperson, State Urban Development Agency,
Bhatpara Municipality. “ILGUS BHAWAN?”, HC Block,

Sector —11I, Bidhannagar,
Kolkata 700 106.

Sub: Submission of the report regarding “Implementation of SUP Ban”.

Ref. Memo no. SUDA-15014(17)/46/2022/SUDA/2060 dated 26.03.2025

Sir, g =
Enclosed please find the report as in “Annexure-1” is hereby forwarded for your infofimatiofiand tanking

necessary action.

This is for your kind information and perusal.

Thanking you,
Yours faithfully,

W

Chairperson
Bhatpara Municipality
Chaifperst !

4 -y
L -
y }

s

Enclo: As Stated.

1 5 o

oLP 2025



OFFICE OF THE MUNICIPAL COUNCILLORS, BHATPARA

[Address: 1/1, West Ghoshpara Road, P.O. Kankinara, District: North 24 Parganas, PIN-743 126]
Tele: 2581-2082, 2581 - 9515, 2581-9514, Fax: 2581-1318. Email: bhat_09@yahoo.com

Annexure-1

Name of the ULB: BHATPARA MUNICIPALITY

Report for the period from July, 2022 to 31.03.2025.

26658

No. of No. of No. of No. of Amount of SUP items seized (if No. of No. of Whether
Shops/V Fine Show Licence Fine any) till date - in Kg FIR/complaint | complaint | Bye Laws is
endors Challan Cause | cancelled collected lodged/filed | lodged/fil | framed by
visited issued to | Notice for from by the ULBs ed by the ULB
defaulter | Issued | defauiter Defaulter before the ULBs regarding
Shops/ Shops/ | Shops/Vend concerned before | PWM Rules,
Vendors Vendors ors Police Station | State PCB 2016.
(InRs.)
Single used plastic bag
—212 Kgs.
Single used plastic
straw - 06 Kgs. :
615 nos. 42 nos, 04 nos. 0 Rs. 6100/- 0 0 Yes
Single used plastic
glass — 04 Kgs.
Banned thermocol
items -236 Kgs.
LOTA;
/ 3. Chaudhyri ;
-/ Bidhnanagar Coug Chairperson
} _ Koikata Bhatpara Municipality
N\ heodiiogsng | &irpo
0 : E?‘P Diﬂ-ﬂ&-?ﬂl&, bi‘ida’.pf&zﬁ o VI e a"f
1
A

Sanitary Inspector

Bhatpara Municipality |




Annexure-I

Name of the ULB: BIRNAGAR MUNICIPALITY
Report for the period from July, 2022 to 31.03.2025.

Nuo. of No. of No. of No. of Amount of Fine sSUp No. of No. of Whether
Shops/ Fine Show Licence collected from items FiR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter - seized (ff int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by LLB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned Siate Rules,
Police PCB 2016.
l Station
1078 10 NIL NIL 1000 32,50 2 2 YES
~ < OY
/\ (R PN ¢
WD Y
N’ \
Seeretary/Executive Officers Chairman/ Chairperson/Commissioner

e

........

Executive Officer
Birnagar Municipality

MC /Municipality/NAA

vervensere MO fMuni

I'5 SEP 2025

Chairman
Birnager Municipahty

ality/NAA
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Annexure-1

Name of the ULB:BUDGE BUDGE MUNICIPALITY

Report for the period from July, 2022 to 31,03.2025. DATE :-4.4.2025

I 661

No. of No. of No. of Amount of Fine SUp No. of No. of Whether
Fine Show Licence collected from items | FIR/compla | complai | Bye Laws
Challan Cause cancelled for Defaulter seized (if int nt is framed
issued to Notice defaulter | Shops/Vendors | any) till | lodged/filed lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
j Station
15 7 0 0 1250/- 1kg 0 0 yes
i w“{
el
Execitive Officers M Chairman
Budge BudgeMunicipality :
: Budge BudgeMunicipality
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OFFICE OF THE BOARD OF ADMINISTRATORS

BUNIADPUR MUNICIPALITY

P.O. Buniadpur, District: Dakshin Dinajpur, Pin: 733121
Eemnil 1D =sulmbuniyad pur@gmnilcom/bunindpurmunicipality@gmail.com

Memo n

From

To

Sub

Sir,

Date: 0647 /04/2025

0: 484 (131*1\4/2025

The Chairperson
Buniadpur Municipality
Buniadpur, Dakshin Dinajpur

The Director SUDA
ILGUS BHAVAN, HC Block, Sector-11I,

Bidhannagar, Kolkata- 700106,

Submission of report regarding implementation of SUP BAN as per

Annexure-I format.

With reference to the subject mentioned above I am now submitting here with

the required report in the prescribed format given below

No. of No. of No. of No. of Amount of Fine SUP No. of No. of Whethe:
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Law
Vendor | Challan Cause cancelled Defaulter seized (if int nt is frame
s visited | issued to Notice for defaulter | Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regardin
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
332 Rs.8320 No No No 31Kg Nil No Yes
Yours faithfully
TS i
& 4%s I'5 SEp 2025 o}j@‘f(?fj
Secretary /Executive Officers Chairpers: d= alrpe ”?Qn\*‘i
.......... -MC/ Municipaljtyt-NAA uniadpur [ onicipality
et . R 4
Ereouni™e & sl Buniadpur MBAiGipality . L/ ~inajipur
Buniadpur, Dakshin Dinajpur

ERTTTARTTAL by

1,0 YRR
L.

L



Name of the ULB: Burdwan Municipality

Annexure-1

Report for the period from July, 2022 to 31.03.2025,

Executive Officer '
Burdwan Municipality
\

I'5 SEp 2025

Q/r;% 7@\«\,%/

Burdwan Municipylity
Chairman
Burdwan Municipality .

[ Ne. of No. of No. of No. of Amount of Fine Sup No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defanlter seized (if int nt is
s visited | issued to Notice defaulter | Shops/Vendors | any) til | lodged/filed | lodged/fi framedby

defaulter Issued Shops/ (In Rs.) date - in by the led by the ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the | before PWM
concerned State Rules,
Police PCB 2016.
- Station
830 602 0 0 192200 0 0 0 Yes
Lot p ~
/ 12! ' /ifk}% &.@ ’ o, 7
[ W 0% %\




Name of the ULB: CHAMPDANY
Report for the period from July, 2022 to 31.03,2025,

Annexure-1

No. of No. of No. of No. of Amount of Fine sup No, of No. of Whether
Shops/ Fine Show Licence collected from items FiR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter | Shops/Vendors | any)till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date ~ in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station )
700 42 0 0 55 0 0 YES

Executive Officers
Champdany Municipality

Chairman
Champdany Municipality

S SEP 2025



| CHANDERNAGORE MUNICIPAL CORPORATION’

Vivekananda Sarani, Marie Park, P.0. Chandernagore, Dist. Hooghly, PIN 712 136, West Bengal

Phone : 033 2683 5297 / 2562; 2685 0057 | Fax : 033 26835068 | 2683 6706 {Ambulaqc?) :
E-mail : chanderagorecorporation@yahoo.co.in | Website : www.chandernagoremunicipalcorporation.in

Complaint / Grievance : chandernagoremcorporation@gmail.com | Whatsapp : +91 9433655599

No :XIMD/Mis¢./2025-26/03 Date: 11.04.2025

To,

The Director SUDA

STATE URBAN DEVELOPMENT AGENCY,

HLGUS BHAVAN, HC Block, Sector 111, Bidhannagar,
Kolkara-700 106

Sub : Submission of report regarding ‘Implentation of SUP Ban’.

Ref: Memo No.: SUDA-15014(17)/46/2022/SUDA/2060 Dated : 26.03.2025
With reference to the above I am submitting herewith the report regarding

‘Umplentation of SUP Ban’ as per prescribe format ANNEXURE -1

This is for your kind information .

With Fegardy

Encle @ As stated
!i LR Ve

Secretary

Chandernagore Municipal Corporation

¢ Secretary
,2" (\:\u,t\\t{Chmdamaqore Municipal
//' Corporation

15 SEP 2095




Annexure-1

Name of the ULB: Chandernagore MunicipalCorporation

Report for the period from July, 2022 to 31.03.2025,
_‘_____*'———--——..,

NO of No. of No. of Amount of Fine sup No. of No.of | Wai‘
Fine Show Licence collected from items FIR/compla | complai | Bye Laws
_Ch:ll!an Cause cancelled for Defaulter seized (if int nt 15 framed
1ssued to Notice defaulter | Shops/Vendors any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before rPwM
concerned State Rules,
Police PCB 2016,
;I Station
59 Nil Nil Rs. 26,250.00 | 290kg | Nil N N/A

‘g\'\fu\lll'{_

Commissioner-in-Charge
Chandernagore Municipal Carporation

2 S issioner

SN Commisst

\\y handernsgore Municipel
Corporation

1'5 SEp 2025



Annexure-l

Name of the ULB: Chandrakona Municipality
Report for the period from July, 2022 to 31.03.2025.

X0y
NS

A e
J’. "N% o

i
88
4028/

9{ 667

15 SEP 2095

[ No.of | No.of No. of No.of | Amount of Fine | SUP No. of No.of | Whether
Shops/ Fine Show Licence colleeted from items FIR/compla | complai | Bye Laws
Vendor | Challan | Cause cancelled for Defaulter seized (if int nt is framed

§ visited | issued to Notice defaulter | Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding

Vendors before the before PWM
concerned State Rales,
Police PCB 2016.

Station . |

74 11 0 0 2350 7 4] 0 Yes
A&(//; u\'l'ﬂ'( %9/9 ?/zaozéf
o0 |
Executive Officers Chairman/ Chairperson
Municipality Municipality
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Office of the Councillors %@ 670

DANKUNI MUNICIPALITY

[re——
——

Hasina Shabnam
Chairperson

Estd,:01-11.2008
Uttar Subhas Pally, Manoharpur

P.O, & P.8, : Dankunl, Dist.: Hooghly,PIN Code ; 712311 Prakash Raha

Phone & Fax No.: (033) 2659-0694
Website : www.da nkunimuniclpality.com
E-mall Id; ulbdankuni@gm m_
e

Vice Chairman

P 0\

Ref.No.;, 0090 / DKM

LTI L T S

LY

Name of the ULIR:

/207_5‘— 26

Dankuni Municipality
Report for the period from July, 2022 to 31,03.2025.

Manoharpur, Dankuni, Hooghly

No. of No. of } No.of | No,of Licence | Amount | SUPitems No, of No. of Whether' |
Shops/ Fine Show | cancelled for | of Fine seized (if | FIR/complai | complaint | Bye Laws is
Vendor | Chalian | Cause defaulter collected | any) till date nt lodged/file | framed by ?
s visited | issued to | Notice Shops/ from -in Kg fodged/filed | d by ULBs the ULB :
defaulter | Issued Vendors Defaulter by the ULBs before regarding :
Shops/ Shops/Ve before the State PCB | PWM Rules, “
Vendors ndors concerned 2016.
(In Rs.) Police
Station
129 75 136 0 14150.00 25.5 0 0 |  Yes
!/IMI
Executive Officer Chalrman
Dankuni Municipality Dankuni Municipality
Exesutive Officer Chairman ]
Dankuni Municipakty Dankuni Municipality

Manoharpur, Dankunl, Hooghly

Scanned with CamScanner
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Annexure-l

II
i
Y |
)

673

INTR O IV

hmhaaa Municipality

Chairma n%%
< Pinh

ﬂl&lﬂﬁ’m?“

Name of the ULB:- DINHATA MUNICIPALITY
Report for the period from July, 2022 to 31.03.2025.
No. of No. of No. of No. of Amount of Fine sSuUp No.of | No.of [ Wheth
Shops/ Fine Show _ Licence collected from items FIR/compla | complai ; Bye La
Vendor | Challan Cause cancelled for Defaulter seized (if int } nt % is fram
s visited | issued to Notice defaulter Shops/Vendors any) till | lodged/filed \ lodged/fi by th
defaulter Issued Shops/ (In Rs,) date - in by the | ledby | ULI
Shops/ Vendors Kg ULBs  ULBs | regard
Vendors before the | before | PW!
concerned | State Z Rule
Police PCB % 201
Station !
850 22 0 0 11000/- 150 KG 0 0 % NE
_
o W PAL S 2“5
Secrel JEX cut:\e Officers LI‘SOIIJ’COI!II‘IH&SIOREI‘
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Name of the ULB: Bambkal
Report for the period from July, 2822 10 JLOS2028,

No.of | Ne.of |  No. of No.of | AmowntefFine | SUP T No.of | Ne.of | Whether
Shops Fine | Nhow Licence | collected from | items | FlR/compha | complai | Bye Laws
Yendo Challan anse cancelled Tor | Defanlter | seized it | it 5 nt L is framed
Svisited | issoed to Notiae defantier | ShopsiVendors | anyy 6l | lodged/filed | lodged/fi ¢ by the
| defanlter fesued Shaps/ | thn Rs) date - in | bythe Lo led by ven
Shops Vendors | Kg | ULBs | ULBs | regarding |
Vendars : : befare the before © pwMm
[ | . | concerned | State Rules,
' ' 0 Poliee | PCB 0 2016,
| 1229 6 6 | 0 | 800/- | 93Kg ‘ 0 | O | Yes |

Y. d ) i

M _su o™
‘Secretary/Executive Officers Clmirmunlﬁi?(lfa;:;;)er.s‘l.m:'(;t:?;;g:;szmﬂcr
ragzsesen MC Municipality/ NAA vevereeens MO /Municipality/N A

<

CamScanner
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Emall 1D . - dubrajpurmunicipality@gmall.com
Phone : (03462 244362
Office of the Coungciiiors Fax: 03462 - 2451714

DUBRAJPUR MUNICIPALITY

[P.O.-DUBRAJPUR :: Dist. - BIRBHUM |

Memo No. ....... £30 JOM/2048 Date @ﬁ“I&L\ZG 2

To,

The Director, SUDA

ILGUS BHAVAN, H.C Block, Sector-1{1
Bidhannagar, Kolkata-700106

Sir,
In reference to your Memo No.SUDA-150 14.(1 7)/46/2022/2060 Dt.25/26.03.2025 on the above
subject, Lam submitting herewith the required report as per ‘Format” received from your end.

Enclo: As stated above

With thanks,
)

% airghan

g Dubrajpur Municipality

Dubrajpur,Birbhum
Charman

Dubrajpur Municipalic,
Dubrajpur Birbhurn

' 5 SEP 2075



Annexure-1

DUBRAJPUR MUNICIPALITY

Name of the ULB:
Report for the period from July, 2022 to 31.03.2025.
No. of No. of No. of No. of Amount of Fine sSUp No. of No. of Whether
Shops/ Fine Show Liceuce collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if . int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the jed by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016,
Station | | i}
256 0 48 0 0 72 0 0 YES
-
Executive Officers Chairman
Dubrajpur Municipality Dubrajpur Municipality
2 flicer {hairman
Exvn Dubrajpur Municipalft
Dubrajpur, Birbhum

Dubrajpur Municipality
Dubfa‘;pm.Bsmhum

!5 SEP 2025



OFFICE OF THE MUNICIPAL COUNCILORS OF

DUM DUM MUNICIPALITY
44, DRSAILEN DAS SARANI, KOLKATA-7 00028

g - o B e i et e

g
™

Memo No.: 003 / bbmM /NULm/a,ay_g_% Date: §2.0Y . 20628

From :

Sri Harendra Singh
Chairmsn

Dum Dom Vonicipality

To

Fhe Director

SUDA & Mission Director, WBSULM
ILGUS BHAVAN, HC-Block, Seetor - 1
Bidhaneavar, Kolkata = 700106

Sub. Submitting action taken report regarding implementation of SUP ban

Refs  SUDA-15014(17)/46/2022/2060, Dated — 25.03.2025.

Madam Hii.

We would like to submit the action taken report regarding implementation of SUP ban with
respect 1o OA no 195/2024/EZ be fore the National Green Tribunal, information regarding various
aclivities v ken by the ULB to implement SUP ban.

I'his is for veur kind information.

LY

{hanking You

Yours faithfully

Wi by

Chagirman
Dum Dum Municipality

Chairman
Dum Dum Municipality
44, Dr. Sailen Das Sarani
_ o Bum, Kolkata-700028

-1 6 et 2028
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OFFICE OF THE MUNICIPAL COUNCILORS OF

DUM DUM MUNICIPALITY

R S W

Name of the ULB: Dum Dum
Report for the period from July, 2022 to 31.03.2025.

Neg af
Pissa

5 defaniter
| Shaps/
Vendors

| Vendor | Chaltan |
s visited | issued to

|
|

No. of
Show
Cause
Notice
Issued

Mo, of
Lacence
cancelled for
defaunlter
Shops/
Vendors

Exceutive Officers
Dum Do Muuieipality
kxecutive Officer
Dum Dum Municipality

44, DR.SAILEN DAS SARANI, KOLKATA-700028

et

679

Amount of Fine sup No. of No. of Whether |
collected from items FIR/compla | complai | Bye Laws
Defaulter seized (if int nt is framed |
Shops/Vendors | any) till | lodged/filed lodged/fi by the
(In Rs.) date - in by the led by ULB
Kg ULBs ULBs regarding '
before the belore PWM
concerned State Rules,
Police rcn 2016.
o } Station _ |
15500 22 0 0 ~Yes

W 4

Chairman

Dum Dum Municipality

Chairman

Dum Dum Municipality
44, Dr. Sailen Das Sarani

Dum Dum, Kolkata-700028

1 5 SEP 2025
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Hallo  (09220) 244 371 / 240 ouo
Fax ¢ (03220) 244 371

OFFICE OF THE COUNCILLORS

E-mai! nnrnmuniclpnllly@umnl! com

P.0.-EGRA O DIST. - PURBAMERINIPUR (W.B.) O PIN - 721429

EGRA MUNICIPALITY

L)
Ref. Na. EAM. MQ;QYZSUJ _f/g_g Date 0704+ 2 62§
Name of the ULR: Egvn Municipality
Report for the peviod from July, 2022 to 31.03,2025,

IS"' of No. ol No. of No. of Amount of Fine sup No, of No. of Whether
.’::hupsf Fine Show Licence colleeted from ltems | FI/compla | comptai | Bye Laws
\'l‘_m.‘nr Challan Cause enncelled for Defaulter selzed (IF Int nt is framed
s visited | issued to Notice defanlter | Shops/Vendors | any) till | lodged/filed lodged/fi by the

defaulter Issued Shops/ (In Ry)) date - in by the fed by uLnB
Shops/ Vendors Kg ULBs ULBs | regarding
Vendors hefore the before PWM
concerned State Rules,
Police PCB 2016.
Station
800 52 180 0 25600/- 112 kg 0 0 Yes

g W
Chairman/ Chnd{crson,;(:mmisshmcr
veerenesse MC /Municipality/ NAA

A]2025~
Secretary/Executjve Ofﬁcﬁs,/_ﬁ_‘

.. MC /Municipality/NAA

WIKAR MATY Chairman
o cutiva Oficor EGRA MUNICIPALITY
Iéi?"i AL n‘d(‘fp"m’f Sgra, Purba Mednipu
P urt} 3 b dinnpuf fﬂ%%
[ h"ln.--'L '1{, \
{1' \[ anagar Court
u n'r;l
et No.-f534 F.
021080 \\ ww ,,’
i’\ } f’

\\
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ANNEXURE-|

. /

NAME OF THE ULB:- ENGLISHBAZAR MUNCIPALITY
REPORT FOR THE PERIOD FROM JULY,2022 TO 31.03.2025

T[5n2, 203 &cf %)

English Bazar M. .

MALDA

eadity

15 SEP 2995

NO. OF |NO. OF FINE |NO. OF NO. OF AMOUNT OF [sup NO OF NO OF WHETHER
SHOPS/V [CHALLAN SHOW LICENCE FINE ITEMS FIR/COMPLAI [FIR/COMPLAIN Bye Laws
ENDORS |ISSUED TO |CAUSE CANCELLED |COLLECTED SEIZED (IF |NT T IS
VISITED |[DEFAULTER [NOTICE FOR FROM ANY) TILL [LODGED/FILED LODGED/FILED [FRAMED
SHOPS/ ISSUED DEFAULTER |DEFAULTER. |DATE-IN BYTHE ULBs |BY THEULBs |BYTHE
VENDORS ; SHOPS/VEND [SHOPS/VEND [KG BEFORE THE |BEFORE STATE (ULB
JORS ORS {INRS.)  |CONCERNED [PCB REGARDIN
POLICE G PWM
STATION RULES,
2016
6554 1200 2 NiL 1200 82 KG NIL NIL NIL
e ——
ZQ0TAR
/ S. Chaudhuri
dhnanagar Co
'; i dehn}zg;:&{ec urt .
{ ‘\ nsgd No.-6564 /
Executiviﬁ’ﬁ icbr WO\ 0-21-08- 202 Y4 Chairman
- Englishbazar Municipality, Malda 'Q-:-‘)f?, -\A{) £ngiashbazar Municipality, Malda
Executive Offi icer \\'\\ OF \



Annexure-]

- Name of the ULB: Gangarampur Municipality
Report for the period from July, 2022 to 31.03.2025.

682

!

C

o SEP 2025

Gangarampur, D/Dinajpur

No. of No. of No. of No. of Amount of Fine sup No. of No. of Whether
Shops/ Fine Show Licence collected from items FiR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
] Station
2775 3 35 0 1500/- 1500kgs 0 0 Yes
&f{'aq { ?2 5
Executive Officer
Gangarampur\Municipality
Executive Officer
Gangarampur Municipality



Annexure-|
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Name of the ULB : Garulia Municipality

Report for the period from July , 2022 to 31.03.2025 on implementation of SUP Ban.

No. of No. of No. of No. of Licence Amount of SUP items No. of No. of Whe
Shops/ Fine Show cancelled from | Fine collected seized (if FIR/complain | complain | Bye L:
Vendor | Challan Cause Defaulter from Defaulter any) till t t frame

5 issued to Notice | Shops/Vendors | Shops/Vendors | date-inKg | lodged/filed | lodged/fi | the!
visited | defaulter Issued (InRs.) by the ULBs led by regat
Shops/Ve before the ULBs PW
ndors concerned before Rul
Police State 20:

Station PCB
2126 21 51 NIL 2100 765 NIL NIL Yi

8. Chaudhuri

Kolkata

Bidhnanagar Court

"5 SEP 2025

k&-. Chairman
* éarulia Municipality
f

1o Rimmiel pakity



X

Fax & phone :( 033) 2589-8579
Phone: (033) 2589-9614

2589-9615
OFFICE OF THE BOARD OF COUNCILORS
GAYESHPUR MUNICIPALITY
P.O.KATAGANJ, NADIA
Memo No. GWENGG/g ‘)@ /2025 Dated.}(,/04/ 2025

From:- Executive Officer,

B e 1
Gayeshpur Municipality. /\(\:O TA Jlx;t\
N\

S. Chaudhuri

To;- Shri Joly Chaudhuri, WBCS (Exe.), ;"{' [ Bidhnanagar Cour
Dil’ecl’ﬂr, { . Kolkata
. { negd. No-6584
State Urban Development Agency, \ O\ &b 021082028,/
gy £ /]

Subject: Submission of the report regarding implementation of single use plastic as per
Annexed format.
Sir,

In reference to the subject of the caption, this is to inform you that the ULB has
submitted various activities undertaken to implement the Single-Use Plastic Ban.

Thanking You
4 v
I'5 SEP 2025
% b fou Jas—
Enclosed: As stated Executive Officer
Erecutlve Dfif;{‘;‘ iy

Gavesh‘ggﬁmmaiﬁa itya

684
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25

Annexure-1
e of The ULB No of No. of fine / No. os Show Amount of the SUP items seized
shop/venders | Challan issued case Notice Fine Collected (if any) till date in
Visited from defaulter issued from Defaulter KG.
Shop/venders shop/venders
:shpur Municipality | 356 00 00 00 00
e ]
f""—-—--""\
/A0TA4

"5 SEP 2095

S Ch au ""h. u ”
B;dhnanaqa, Cou

f‘ﬂ(a{a

Fe ov&las/

E)»:e:cutﬂie

[o
GayeshEur Muntmpaitty



72 C I‘,qjé
(/‘/Sf - rr:::f-h
wil. idh ) .
I2-mail - chairman_ {fhamjmunlclpahﬁ a ahno;\g:o;ﬁ Court *] "@_
OFFICE OF THE COUNCILLORS OF THE GHATAL M UN& ALITX;;?«: /{
GHATAL :: PASCHIM MEDINIPUR O A/
From:- Chairman, Ghatal Municipality. \:;{) p{\‘\
P.0.+P.S.- Ghatal, Dist.-Paschim Medinipur, e
Memo No. Q3% )< Dated= 4~ 04 .09 5—
To

The Director

SUDA, Govt of West Bengal

“ILGUS BHAVAN”, HC Block,

Sector-111, Bidhannagar, Kolkata- 700106.

Sub:- Submission of the report regarding “Implementation of SUP
Ban” as per annexed format within 04.04.2025.

Ref:- Your letter no-SUDA-15014(17) /4/6/2022/SUDA /2060
Dated:26/03/2025.

Respected Sir,

With reference to the above subject, I am submitting herewith the
report regarding “implementation of Sup Ban” as per your annexed format
within Ghatal Municipality.

This is for favour of your information.

Thanking You.

E oF
7 SEP 2025
Yours faithfully,

WO&IDH}ZMQ.

Chairman
Ghatal Municipality

Chairman
CGhatal Municipality



Annexure - 1

Name of the ULB:- GHATAL MUNIPALITY
Report for the period from July, 2022 to 31.03.2025

No. Of
No. Of Fine S LI\_IO."O{{:--_ Amountof | SUP FIR; icli)tmpl No. Of BW};Jether_
:No. of Challan " W Fine zte:*ms lodged/file | complaint FoLAWE1S
Shops/ issued to Show cancelled | collected seized dbythe |lodged/file framed by
Vendor defaulter Cause for from (if U{BS .d h?;,! ULBs the ULB
s visited | Shops/Vend Notice defaulter | Defaulter any}ti!l hefoie thie bafore regarding
ors Issued | Shops/Ve | Shops/Vend | date - in ncerned | state PCB PWM
! ndors | ors(InRs) | Kg | “oncem Rules,2016
i police
Station
1651 | 20NOS. NIL NIL RS.8200 | 10KG NIL NIL NO

M y n625 - % <
o2)° / Chairman 03[0 t[2025.

Executive Officers

Ghatal Municipality Ghatal Municipality
- Bixecutive Officer Chairman
tal Municipality _ - Chatal Munnr;zipauty

15 SEP 2025
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% 689
@ :(03452) 255184/25576;

Fax :(03452) 25660(
OFFICE OF THE E-maii:guskaramunicipallty@yahoo.ér

GUSKARA MUNICIPALITY

P.O.-Guskara, Dist.-Purba Bardhaman, PIN-713128, W.B.
ESTD : 1988
]

.....

Memo No. oo,

To
ShriJoly Chaudh uri, WBCS ( Exe).
Director, supa

Kolkata - 700106

Sub:- Submission of the Report regarding Implementation of SUP Ban,
Ref No ~ SUDA-lSGM(I ?}/45{2022/SUDA/ 2060 Date:- 26.03,25

Sir,
With reference to the above, the following infarmation are given below as per
your prescribed format,

Enclo :- As stated 15 SEP 2 025

Thanking You

£

b .
(%;A.O‘q"{g
e . Chairman
KU Myniclpality
L e Ci'ﬁ.f‘{f"-’f'ﬁt‘:!l
Gunksrs b 307 oy




Name of the ULB: - Guskara Munici pality

Annexure-|

Report for the period from July, 2022 to 31.03.2025.

g Chaucht
Ridhnanagal Cou
Kolkata

30

690

. No.of | No,of No.of | No.of : Amount of Fine | SUP No.of | No.of | Whether
Shops/ Fine Show | Licence collected from items | FIR/compla | complai = Bye Laws
Vendor | Challan Caunse cancelled for Defaulter seized (if int nt is framed
S visited | issued to Notice defaulter | Shops/Vendors any) till | lodged/filed | lodged/fi by the

' defaulter = fssued Shops/ {In Rs.) date-in  bythe  led by ULB

’ Shops/ Vendors . Kg ULBs ULBs | regarding

i Vendors before the before PWM

| | concerned State Rules,

’ Police PCB 2016.

, : _ _ _ Station

| 12 04 0 o 400 70 0 0 YES

L v
*“'_Cﬁg 0Y25 [onoa™
Sanitary Fnspﬂctnr Chairman
Guskara Munieipality Guskara Municipality
Sanitary Ingpector Kusal Mulkheries
CRBRPHCOCS tbe oo f e
Guskars Monigivality Aap B '-f?:“’?"_'-“‘:z Gueksars MY sy

15 SEP 2025
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HALDIA
Municipatity

Memo No. :

lq %\ Bt 28)S”

Office of the

Haldia Municipality

Dy B. R Ambediar Bhawan, Administrative Bufiding, € Aty Centre
P.G. - Debhog, Haldia, Purba Medinipur, West Bengal

R

692

Grievance Whatsapp No.

3 8250665469
Fax :03224-252164
E-mail : haldiamunicipality @ gmail.com

Date:

—

T A
/STAR
S. Chaudhuri
Annexure-1 [ ﬁ'/r' dhnanagar Court

\\t 1\

Kolkata
négd. No,-6584
Exp. 421082028,

ko sqhnans

\ 5} 3
N
Name of the ULB: Haldia Municipality s OW Vs
Report for the period from July, 2022 to 31.03.2025. S
No.of | No.of No. of No. of Amount of Fine SUp No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaunlter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
842 0 0 Zero Zero 12 Kg 0 0 No

ot
7Ly

Secretarnyxecutfve ft' cers
.. MC /Municipality/NAA

Executive Officcf
Haldla Municipality

Gl

Chairman/ Chairperson/Commissioner

.....

MC /Municipality/NAA



! OFFICE OF THE COUNCILLORS

=5 Haldibari Municipality
s P.0.-Haldibari, Dt:-Coochbehar
Mail ID- haldibaril Imunicipality@gmail.com www.haldibarimunicipality.org

STD :03561
Phone 1263264

Fax:263312

693

ULB Code:- 801643
Memo No: 317 /'g10m Date:~09/04/2025
74 0TARD
: Ve S
From:- Exucutive Officer 4/ & Chaudhuri
Haldibari Municipality

1 e / t,mrma nagar Court \

|
To :- Director N\~ \\‘m f‘??’*}:f% wll
STATE URBAN DEVELOPMENT AGENCY (SUDA) ‘"“.r___;\ IS

Subject:- Report regarding ' Implementation of SUP Ban'
Ref Memo:- SUDA-15014(17)/46/2022/SUDA/2060 Dated:-25.03.2025

Annexure-I

Name of the ULB: Haldibari Municipality

Report for the period from July, 2022 to 31.03.2025.

No.of | No.of No. of No. of Amount of Fine SuUp No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelied Defaulter seized (if int nt is framed
s visited | issued to Notice for defaulter | Shops/Vendors | any) till | lodged/filed lodged/fi by the

defaulter Issued Shops/ date - in by the led by ULB
Shops/ (In Rs.) Kg ULBs ULBs regarding
IVendors before the before PWM
Vendors concerned State Rules,
Police PCB 2016.
Station
800 Nil Nil Nil 4,100.00 25Kg Nil Nil Nil
(
197000

SEP 2025

el

Executive Ql’li‘l(é

Haldibari Municipality
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STATE URBAN DEVELOPMENT AGENCY

“REAIPT S, (RO 39, GIEF-, RYFAT, FeTRIer-q00 S0, AfFoIIR
“ILGUS BHAVAN”, HC Block, Sector-III, Bidhannagar, Kolkata - 700 106, West Bengal

4 ’/-_--:"_-'.'"A":‘--_."'.._,_‘:_w \
Memo No. SUDA-15014(17)/46/2022/SUDA /2060 Date: %56;%%{5'1 A «’?}‘\
From : The Director, SUDA, ;{f’( S.C ,m \
i ; 5 :-.ll" "'.%': i‘».‘&" r COI}:’{ '*' 1
To : 1. The Commissioner, (All Municipal Corporations), i’ Kolkata |
2. The Chairman/Chairperson, All Municipalities/NAA '\,‘x‘ \egd, No.-6584 /
\\ G-\ Exp. Dt-2108-2028_/ < //
Sub. : Request for submission of the report regarding ‘Implemen[‘gﬁo rof _-_/f{/\ \(:5;/
SUP Ban’ as per annexed format within 04.04.2025. ANA ‘6"? ,;\:‘ V.
\:\- WA = "{_:
Madam/Sir, S

Apropos the captioned subject, this is to inform you that with respect to OA
no.195/2024/EZ before the ‘National Green Tribunal’, information regarding various activities
taken by the ULBs to implement SUP ban, is required to furnish. You are hereby requested to
submit the relevant information regarding ‘Implementation of SUP Ban’ as per prescribed
format Annexure-1 (annexed below). -

The report to be submitted in pdf format (signed by the ULB authority) through mail id
sbm.whsuda@gmail.com  positively by 04.04.2025. Sri Soumitra Mondal (Mob-
8918299282) may be contacted for any query.

The matter may kindly be treated as most urgent.

Enclo: As stated. :
Yours faithfully,
Director, SUDA
Memo No. SUDA-15014(17)/46/2022/SUDA /QO 6 0_/ [ @) Date: 25.03.2025
26

. Copy forwarded for kind information to:

(1) The Secretary, all Municipal Corporation

(2)  The Executive Officer, All M unicipalities/NAA

(3) SBM Nodal/Sanitary Inspector, All Corporations/Municipalitics/NAA

(4) All Nodal Engineers, SUDA

5 Private Secretary to Hon’ble MIC, UD & MA Department, Govt, of West Bengal.
(6) Sr. PS to Principal Secretary, UD & MA Department, Govt. of Wes;t._Be'ngaL

M’;aw’

Director, SUDA

15 SEP 2025

TRSIY § (0909) LbobLLoo |
Tel : (033) 66366600, E-mail : wbsudadir@gmail.com
Account Section : (033) 66366627

(¥ Scanned with OKEN Scanne




- ﬁﬂ'»f’ The Office of the Board of Councillors

\®_~  HALISAHAR MUNICIPALITY
W

HALISAHAR

MUNICIPALITY [} [ & 2%
NOcamssadivensiamnia
To
The Director, SUDA

Igus Bhavan, H.C. Block, Sector-111
Bidhannagar, Kolkata-700106

Sir,

In reference to the subject cited above, I am submitting herewith the desiredreport
in the prescribed format for your Kind perusal.

Enclo :- As stated.

Sincez‘e:v/

Chairman
Halisahar Municipality
" CHARMAN
“HALISAHAR MUNICIP21 17>

15 SEP 2025

Ph. +91 33 2588-3725 / 2588-5852 * Fax, 25850226 halisaharmycity@yahoo.co.in * www halisaharmunicipality.irt
Post:Halisahar,P.S-Halisahar, Dist-North 24 Parganas, Pin No-743134




“HALISAHAR MUNICIPALITY

15 SEP 205
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Annexure-1 f/ mi f;’: ar Court
b 4 R q AiAls |
‘{ i 1 A\ .:Z.I.._‘ if\a‘i rl!
Name of the ULB: Halisahar Municipality
Report for the period from July, 2022 to 31.03.2025.

No. of No. of No. of Na. of Amount of Fine sup No. of No.of | Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed

s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs,) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Ruies,
Police PCB 2016.
Station
550 186 45 0 9300 700 0 ] Yes
Executive Officer Chairman
Halisahar Municipality Halisahar Municipality
Esecutive Officer &~ cHARMAN
HALISAHAR MUNICIPALIT



D ggy /697
S.1.D.: 03473 PH: 233328
Email; municipalityharinghata@gmail.com

HARINGHATA MUNICIPALITY

Haringhata, Nadia, Pin- 741249, West Bengall.

S

2. Yo. 635/ffr1 ] 2095

ANNEXURE-1

Name of the ULB: Haringhata Municipality

Report for the period from July, 2022 to 31.03.2025.

No.of | No. of No.of | No of Amount | SUP No.of | No.of | Wheth
Shops/ | Fine Show | Licence of Fine items | FIR/co | compla | er Bye
Vendors | Challan | Cause | Cancelled | collected | seized( mplaint | int Laws is
visited | issued to | Notice | for | from ifany) | lodged |lodged | framed
defaulter | Issued | defaulter | Defaulter | ill [filed ffiled by the
Shops/ ' Shops/ Shops/ | date- |bythe | by uLB
Vendors ' Vendors | Vendors | inKg ULBs ULBs regardi
. " before | before | ng
* the State | PWM
concer | PCB Rules,
ned 2016
Police
Station
165 Nil 24 Nil Nil 30 Nil Nil Yes
r""". X
) 'S SEPogs Db
Executive Officer Chairman
Haringhata Municipali Har ta Municipali
Exgsrc]giive O;ficl:: P ° ingﬁ?‘ﬂi' mlaﬁ e
Haringhata Municipality Haringhata Municipality
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‘ &
Hooghly-Chmsurah Mun.icipality &
Mahendra Mitrq Road, Pipulpati, PO & Dist. — Hooghly
Tel.: 2680-2899/23 19, Telefax.: 2680-6092

From :. The Chairman

=
. Memo N -/5‘/’ ............ HD-F1
I-Ioogh1y~C111nsurah Municipality Dated:- . 12.... 104 025 C/HCM

,/ rh:-:::“'

To The Director, SUDA /\‘SOM K‘)J/‘

ILGUS Bhavan | / N
HC Block, Sector |||, Bidhannagar.Sa!r Lake

S. Chaudhyri
kolkata-91

e Bidhranagar Court w1

I,
| ¥

At t
A i
o 2 AT !
LAY e K
4 1 qr L Tats T
. P 0-2108:2028 /<
Py LAY S

pe

/461> 22/SUDA/2060 dated 26.03,2025
Sir,

Enclosed please ﬂnd:-h_e'réi)vit'h the rep_é‘i*t as regarding ‘Implementation of SUP Ban’as
per annexed format, B - -

This is for your kind information & taking necessary action please,

Thanking You.

' Yours fail‘hf’u‘liy,_ 5
Enclo: As stated : : /

15 SEP 202§
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j 3. Chaudhyri \
{f e Bidhnanagar Coyrt |
5:. " Kolkata * J
Annexure-] negd. No.-6584 H
A GO\ Bxp. Dt-21.08.
\O
".:\ #é: \\

Name of the ULB: Hooghly —Chinsurah Municipality
Report for the period from J uly, 2022 to 31.03.2025,

No.of | No. of No. of Amount of Fine | Whether
Shops/ Fine Licence collected from items | FIR/compla complai | Bye Laws
Vendor Challan cancelled for Defaulter I seized (if , int nt is framed
S visited | issued to defaulter Shops/Vendors any) till | lodged/filed | lodged/si by the
defaulter Shops/ (In Rs,) date - in by the led by ULB
Shops/ Vendors Kg ULBs | yLBs | regarding
Vendors before the before PWM

| concerned State Rules,
Police PCB 2010,

Station g :
ke | NIL | i | YEs
e &

g

Executive.0 % Chairman
i ah icipalit Hooghty Chinsurah Municipality
HooebiGhigsurat 3"?‘15"?5%\;; ‘ E el T
- HOOOEY: CUNSURAH wMUSICP ) | insurah Municinali
;’7‘& HOOM4 W Hooghly-Chinsur pality

I 5 SEP 2025
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Annexure-|

Name of the ULB: Jalpaiguri Municipality
Report for the period from July, 2022 to 31.03.2025.
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No. of No. of No. of No. of Amount of Fine SUp No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/comply | complai | Bye Lays
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
500 20 130 0 10,000 10Kg | 0 0 YES




A 704
OFFICE OF THE COUNCILLORS JHALDA MUNICIPALITY

P.O. - Jhalda, Dist ~ Purulia & 03254-2552

femo No 29 sum. Date: 11 /_04 /2024
A
Annexure-I V4 ¥

Name of the ULB: Jhalda Municipality LN /
Report for the period from July, 2022 to 31.03.2025. LN j
| No.of [ No.of | No.of No. of Amountof | SUP No.of | No.of | Whetl
Shops/ | Fine Show Licence | Fine collected | items | FIR/compl complai | Bye L:
Vendo | Challan Cause | cancelled from seized (if aint nt  is fran
rs |iissued to | Notice for Defaulter any) till | lodged/file | lodged/f by tl
visited | defaulte Issued defaulter | Shops/Vendor | date-in | dbythe | iled by ULL
r Shops/ Shops/ $ Kg ULBs ULBs  regard
Vendors Vendors (In Rs.) before the = before PW)
concerned | State Rule
Police PCB 2016
: Station i

1950 | 105 02 00 10100.00 42.00 00 00 | Yes

M ﬂé/ufr 25 }_er‘rwj

Executive Offi¢e Chaitman
Jhalda Municipality Jhalda Municipality
MM | Chairman '\,
Jhalda Municipality Jhalda Municipality

15 SEP 2025

DL s/onsas N2IKA FELIIN s 2} L7 7 SR . S
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\§ Q. E:p-m"’-‘ma%
Q Ny 2
Annexure-1 &O?‘;}/’-,
Name of the ULB: Jhargram Municipality
Report for the period from July, 2022 to 31.03.2025,
No.of | No.of No. of No.of | AmountofFine | SUP No. of No.of | Whether
Shops/ Fine Show Licence collected from items | FIR/compla | complai | Bye Laws
Vendor | Challan Cause | cancelled for Defaulter seized (if | - int nt | isframed
| s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi = by the
defaulter | - Issued Shops/ (In Rs.) date-in by the ledby @ ULB
Shops/ Vendors Kg ULBs ULBs | regarding
Vendors before the before = PWM
concerned State | Rules,
Police PCB | 2016
o8 Station % ety ]
Faul Nil Y. LI (T R B | TS W Nt | N | Yes
Secretary/Executive Officers Chairman
civesennee MC /Municipality/NAA Jhargram Municipality
Charpereon
A/ ]
Jhzraram Mun’idpﬁm?
15 ¢
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JQ0TAR
f/ 8. Chaugdhuri
i, Bidhnanagar Court
f[ d Kolkata
Annexure-] k\\ negd. No.-6584
\ G Exp. OL-21-06-2028,
W& \ {)
\ ‘t\
O F \
Name of the ULB: Kalimpong Municipality B
Report for the period from July, 2022 to 31.03.2025.
No.of | No.of No. of No. of Amount of Fine sup No. of No. of Whether
Shops/ Fine Show Licence collected from items | FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
§ visited | issued to Notice defaulter | Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
o Station
513
67 0 0 72,500.00 82 Kg 1 0 Yes

ﬂ/ &7 ﬁ/f s

Secretary/Executive Offi cers

.......... MC [Mumcé)wﬁf vesrnnses MC /Municipality/NAA
- Executtv Chairperson
Kalimpong Munictpality Board of Administrators

Kallmnong Municipality
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Annexure-I

Name of the ULB: KANCHRAPARA MUNICIPALITY
Report for the period from July, 2022 to 31.03.2025.

s #

/!
4

TR
éﬁg}(’fy\o I\D }»

S. Chaudhuri

Bidhnanagar Court

~ Kolkata
négd. No.-6584

-

%? 709

No. of No. of No. of No. of Amount of Fine Sup No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defnulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the | before PWM
concerned State Rules,
Police PCB 2016.
Station
310 103 0 0 34400 510 0 0 Yes

o’

w2

Chairman

Kanchrapara Municipality



Name of the ULB: KATWA MUNICIPALITY

Report on “ Implementation of SUP Ban” under KATWA MURNICIPALITY

Annexure-|

Report for the period from July, 2022 to 31.03.2025.

6. Chaudhyri
I 4 [ Bidhaanagar Court
' Kolkata

710

No. of

No. of No. of No. of Licence Amount of Fine | SUPitems | No, of No. of Whe

Shops/ | Fine Show, cancelled for collected from | seized (if | FIR/compla int complai Bye
Vendor | Challan | Cause defaulter Defaulter any) till lodged/filed nt is fri
§ visited | issued Notice Shops/Vendors | Shops/Vendors | date-in Kg | by the ULBS lodged/ by t}
to Issued |-, {InRs.) before the. filed by ULB

defaulte | concerned ULBS rega
r Shops/- Police Station | before PWA
Vendors State PCB | Rule
201¢€
2225 215 356 0 38500 1450 s 0 H’i.

-

Secretary/Executive Offic

v MC/Municipality/NAA

Executive Officer
Katwa Municipality

5™

ers

I'5 SEP 2025

i

e

Cha%anﬂ:hairpersun/Commissé

cessasrnssisamninnsis MC/Municipality/n

Katwa Municipality
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Annexure-] G\ & ﬁ': ,{”0-:5584 /
e e i l{}-‘ _(:) . 'Ly ?'{)d-._?@él&l v
L% SO
“‘\-‘(F:_w‘
Name of the ULB: Kharar Municipality
Report for the period from July, 2022 to 31.03.2025.

No.of | No.of No. of No. of Amount of Fine | SUP No. of No.of | Whether |
Shops/ Fine Show Licence collected from items | FIR/compla | complai Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed

8 visited | issued to Notice defaulter | Shops/Vendors any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
45 15 NIL NIL 4700.00 17 KG NIL NIL Yes
(M P oA M\Lg
Executiv Q's// C airmosﬁl\
Kharar Mufiicipality Kharar Municipality



EX

AY (A
%OFFICE OF THE MUNICIPAL COUNCILLORS OF KHARDAH
KHARDAH MUNICIPAL OFFICE

B.T.ROAD, KHARDAH, NORTH 24-PARGANAS, KOL - 700117

712

Annexure-I .fr " Kolkata *
Al _I'\GU"_‘J. t:\.'c.—658’4 i
Name of the ULB: Khardah Municihaliﬁ}iﬂfa}j;‘”“ T %3'
N \ TN = '\' Y
‘.h o $ a
Report for the period from July, 2022 to 3103232&()‘;,‘\
No.of | No.of | No.of No.of = Amountof | SUP items No. of No.of | Whether
Shops/ Fine Show Licence Fine seized (if | FIR/complain | compla | Bye Laws
Vendo | Challan | Cause | cancelled collected any) till | tlodged/filed int is framed
rs issued to | Notice for from date -in | by the ULBs | lodged/ | by the
visited | defaulte | Issued = defaulter Defaulter K¢ before the filed by ULB
r Shops/ Shops/ Shops/Vend concerned ULBs | regarding
Vendors Vendors ors Police Station | before PWM
(In Rs.) j State Rules,
I N | S PCB | 2016
4993 85 NIL NIL | 33.900.00 _110Kg ~ NIL NIL | YES

>
\\/’/M/

Executive Officer
Khardah Municipality

Executive Officer
Rhardah Municipality

1'5 SEP 2025

e —— e —— T ———————————— —

PHONE: 2553-3060 7/ 2583-4943 % FAX: 2563-1171
Email: khardahmunicipality@ yahoo.co.in
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Website —~www.khirpsimunicipalityin Email: khirpaimunicipality1876@email com and kbirpaimunicipalitv@lyahoo.in

Office of the Councilors of the

R KHIRPAI MUNICIPALITY Tl

At Post- Khirpai, Dist- Paschim Medinipur, Pin- 721232
Mob. No — 8116333450 & Whatsapp No - 9732770929

Memo No L8] /KM/25 Dated Khirpai, the ... 670 - 2025
Erom:The Chairman/Vice Chairman/Exccutive Officer, Khirpai Municipality, Khirpai, Paschim Medinipur

To

The Director, SUDA

ILGUS BHABAN, HC BLOCK
SEC-III, BIDHANNAGAR
KOLKATA-700106

QNS 29 4, "% o,
\ @00 - W

) Sy L O3
Sub:- Submission of the report of hnplementéﬂéh@;ﬁ ':%g.i,}:

s "y = "./ 3
SUNDIRS
Annexure-I
Name of the ULB: KHIRPAI
Report for the period from July, 2022 to 31.03.2025.

[ No.of | No.of | No.of No.of | Amountof | SUP | No.of | No.of | Whether
Shops/ | Fine Show Licence | Fine collected | items | FIR/compl | complai | Bye Laws
Vendo | Challan Cause cancelled from seized (if aint nt is framed

rs issued to | Notice for Defaulter any) till | lodged/file | lodged/f | by the
visited | defaulte | Issued defaulter | Shops/Vendor | date-in | dbythe | iledby ULB
r Shops/ Shops/ s Kg ULBs ULBs | regarding
Vendors Vendors (In Rs.) before the | before PWM
concerned State Rules,
Police PCB 2016.
. T o (R
530 30 3 a 3200.00 120 KG 0 S e
i '1- ~ fm"/
Executive Officers Chairman
Khirpai Municipality Khirpai Municipality
s o O CHAIRMAN,
Executive Cjjicet, XHIRPAI MUNICIPALITY
KHIRPAI 3 MUNICIPALITY PASCHIM MEDINIPUR

15 SEP 2025
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5%
MADHYAMGRAM MUNICIPALITY

P.0. : Madhyamgram, P.S. : Madhyamgram, Dist : North 24 Parganas,
Kolkata - 700 129
: madhyamgram_municipality@yaheo.co.in

chmmgram@yahoo.com
Website : www.nadhyamgrammunicipality.org

Email

Phone : 2538-3683 1 0203
Fax :2538-6442

Date L6 O4, 2024

Ref: No. M¥/ctiatR [P 2 Lon/ 21/2025-26
4

Reply to Query No: SUDA-15014(17)/46/2022/SUDA/2060 Date: 25.03.2022

Annexure-|I

Name of the ULB: Madhyamgram

Report for the period from July, 2022 to 31.03.2025.

No.of | No.of | No.of No. of Amount of SUP items No. of No. of Whether
Shops/ Fine Show Licence Fine seized (if FIR/complai | complaint | Bye Laws
Vendo | Challan | Cause | cancelled collected any) till nt lodged/filed | is framed
rs issued to | Notice for from date=in Kg | lodged/filed by ULBs by the
visited | defaulte | Issued | defaulter Defaulter by the ULBs | before State ULB
r Shops/ Shops/ Sheps/Vendo before the PCB regarding
Vendors Yendors rs concerned PWM
{In Rs.) Police Rules,
Station 2016.
5112 19 1 0 2750 51 0 0 No
[
(4 1'5 SEP 2025 Qi —
Executive Officer Chairman
Madhyamgram Municipality Madhyamgram Municipality
Executive Officer
Madhyamgram Municipality Madh CHMRMAN
4 Parganas yam s
North 2 £ ' grar? Municinsr

Qranned with CamQcannar
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Maheshtala Municipality

P.O.- Maheshtala, Dist.- South 24 Parganas, Pin-700 141
Phone : 2490 2280, 2490 1651, 2490 3389
""" Fax : 2490 9296, e-Mail: maheshtalamunicipality@gmail.com .

—
sx=

Memo NO....c.ovvviiviriieii e, m{%@ozss
Annexure-I 7 j’
"./ r’,ﬂ:) C}}?éw \

( & “" y 'fr%'t ", '?'ff

w.s‘-i

Name of the ULB: Maheshtala Municipality N ALY /
Report for the period from July, 2022 to 31.03.2025. AN -‘“.;‘T_‘D'\,g;
| No. of No. of No. of No. of Amount of Fine sup No.of | No. of Whether
Shops/ Fine Show Licence collected from items | FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled Defaulter seized (if int nt is framed
s visited | issued to Notice for defaulter | Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date ~ in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station '
4500 1725 25 NA 27300 8.1ton NA NA NO

AL

Secretary/Execu Ve Officers

_sesasnsnns MC /Municipality/NAA
i cer
E‘(cm &" Gﬁ:\ ality Chairman ™
0 Vol tala it ““Clp Maheshtala Lo iripality
il Man esit South 24 Parganas

i

SEP 2025



- 1989

Ph. : (03562) 255284, 255384
Fax : 255731
e-mail : mal. municipality@gmail.com

@
Office of the Councillors of Mal Municipality
P.O. MAL, DIST. JALPAIGURI, PIN - 735 221
ESTD.

Ref-. é&”{}.,.’;‘rtﬁflﬁ.[.f.iﬁ?;i:.é.".e?

Nanie of the ULB:
Repuort for the period from July, 2022 to 31.03.2025.

. Ne.of + No.of No. of No. of Amount of Fine
Shops/ | Fine Show Licence collected from
Vender | Challan Cause cancelled for Defaulter
s visited | issued to Notice | defaulter | Shops/Vendors

delauoiter Issued Shops/ {In Rs,)
Shops/ Vendors
| Vendors
|

— e e E——.

1313

’ I 02 03 Nil 150.00

Annexure-1

© Executive Officers

Municipality
Executive Ufficet

MAL MUNICIPALITY

sup No. of No, of
items FIR/compla | complai
seized (if int nt
any) till | lodged/filed | lodged/fi
date - in by the led by
IKg ULBs ULBs
before the before
- concerned State
Police PCB
Station
No Nil
3.5kg

a, =3 ,’4{4‘,& laan 3
‘hatrman

Municipality
Chairman
Mal M viucipality

15 SEP 205

Bye Laws
is framed
by the
ULB
regurding
PWM
- Rules,
. 2016,

~ Yetnot
 approved |




Office of the Dound of Councillons 838718

— MATHABHANGA MUNICIPALITY

OW cAtEeTe! ST,

P.0. -~ MATHABHANGA, DIST. -~ COOCHBEHAR, (WEST BENGAL)
(Contact 6’3'?83 255255 E ma:I o mumclpalnvmathabhanga@gmal1 com)

From : The Chairman/ Executive Officer
Mathabhanga Municipality.

To  :The Director,
State Urban Development Agency.

Sub: Submission of report regarding ‘implementation of SUP Ban’ within Mathabhanga Mumagalig
Dated: 25/26.03.2025

Ref: SUDA-15014(17)/46/2022/SUDA/2060

Sir,
With reference to above the undersigned is to submit herewith the report regarding ‘implementation of SUP

Ban' in prescribed format under Mathabhanga Municipality.

This is for your information and taking necessary action.

Thanking you,

Enclo: As stated above.

¥, .“% "
~ -'A‘f‘-l \ WV

Chairman/ Executive Officer
Mathabhanga Municipality.
cnanmaf?
a Municibality
Mathabhang ochbehar
Mathabhanga. CO

SEP 2025



Annexure-I

Name of the ULB: Mathabhanga Municipality.
Report for the period from July, 2022 to 31.03.2025.

8. Chaudhuri
Bidhnanagar Court
Kolkata
negd. No.-6584

Secretarv/Executive Dfficers
Mathabhanga Municipality
Executive Officer -
Mathabhanga Municipality
Mathabhangs, Coochbehar

AR

A

Chairman/ Chﬁ{rp'ersonlCom missioner
Mathabhanga Municipality

Chanman

Mathabhanga Municipality

Mathabhanga. Coochbehar

15 SEP 2095

No. of No. of No.of |  No.of | Amount of Fine Sup No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defauiter | Shops/Vendors = any) till | lodged/filed = lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the ted by ULB
Shops/ Vendors Kg ULBs ULBs | regarding
Vendors before the = before PWM
concerned State Rules,
Police PCB 2016,
- Station . |
235 57 16 0 48,500.00 40 0 0 Yes
I e §



'~ THE MAYNAGURI MUN

P.O.- MAYNAGﬁRI {}EST JALPAIGURI
‘ Phone Noiti03561-256695
E-mail : maynag( : _it}@()?i@gmmi com

Ref. No. S92/ batldafl02s \

To =
The Director

. State Urban Development Authority
ILGUS BHAVAN, HC Block, Sector-ill
Bidhannagar, Kolkata-700106

Sub: Submission of report regarding Implementation of SUP Ban.
Ref- No- SUDA-15014(17)/46/2022/SUDA/2060 dated-26.03.2025.

Sir,

Reference to the above the undersigned would like to send herewith the report
regarding Implementation of SUP Ban as per format noted below.

Annexure-|

Name of the ULB: MAYNAGURI MUNICIPALITY
Report for the period from July, 2022 1o 31.03.2025.

No. of No.of { - No.of No,of | Amount of _SUP No.of | No.of Whether I
Shops/ Fine Show | Licence Fine items FIR/compla = complai | Bye Laws
Vendor | Challan | Cause Notice | cancelled collected seized int nt is framed |
s | issuedto tssued | for from (ifany) | jodged/filed | lodged/fi | bythe |
visited | defaulter defoulter' | pefaulter | H'93E | by the led by ULB |
Shops/ Shops/ | Shops/Vend W ULBs ULBs regarding
Vendors Vendors oFs Kg before the before PWM
(In Rs.) concerned Siate Rules,
Police PCB 2016.
Station
210 24 11 0 12,050.00 105 0 0 0
|

!
| 274
Executive Officer <~

Maynaguri Mumcapai}ty

“a Executive Ui ¢ , Maynaguri Municipality
Maynagurt Muset

{holrmen
Maynaguri Munuips

e



A Memari Municipality”

P.O. Memari, Dist. Purba Bardhaman

Phone No. 0342-2250825: e-meil: memarimunicipality@gmail.com
Website: hitpsy//memarimunicipality.in

e g i S WL w e e dww

Memo No- gygf—‘%f’""? Date- %/9/

Annexure-|

Name of the ULB: MEMARI MUNICIPALITY
Report for the period from July, 2022 to 31.03.2025.

No. of | No. of No. of No. of Amount of SuUp No. of No. of | Whether
Shops/ | Fine Show Licence Fine items | FIR/comp | compla Bye
Vendo | Challan | Cause cancelled collected seized laint int Laws is
rs issued Notice for from (if any) | lodged/fil | lodged/ | framed
visited to Issued defaulter Defaulter till date | ed by the | filed by | by the
defaulte Shops/ | Shops/Vendo | -in Kg ULBs ULBs ULB
r Vendors rs before the | before | regardin
Shops/ (In Rs.) concerned | State | g PWM
Vendor Police PCB Rules,
$ Station 2016.
422 NIL 16 NIL NIL 22 NIL NIL YES
‘
~A

Menl Sunigipali

Memari Municipalitv

' 5 5P 2025



I RERCEEC RS R
STATE URBAN DEVELOPMENT AGENCY

“BEe B, BB T, (FET-o, R, FAIEt-a00 Sov, AFGIIX
SILGUS BHAVAN”, HC Block, Sector-111, Bidhannagar, Kolkata - 700 106, West Bengal

Memo No. SUDA-15014(17)/46/2022/SUDA /206 Date: %@as-mas
&

From : The Director, SUDA,

To : 1. The Commissioner, {(All Municipal Corpora i

2. The Chairman/Chairperson, All Munieipal / 1%

Sub, : Request for submission of the report regarding
SUP Ban’ as per annexed format within 04.0f

Madam/Sir,

LOF 1NV
Apropos the captioned subject, this is to inform you that W Fﬁ%&’t to OA
n0.195/2024/EZ before the 'National Green Tribunal’, information regarding various activities
taken by the ULBs to implement SUP ban, is required to furnish. You are hereby requested to
submit the relevant information regarding ‘Implementation of SUP Ban’ as per prescribed
format Annexure-1 {(annexed below).

The report 1o be submitted in pdf format (signed by the ULB anthority) through mail id
sbm.whsuda@gmail.com  poesitively by 04.04.2025. Svi Sowmitra Mondal (Mob-
8918299282) may be contacted for any gquery,

The matter may kindly be treated as most urgent.

Eneclo: As stated.

- Yours faithfully,
E%&«ﬁéiw{gg. o3 Y
Direetor, SUDA
Memo No. SUDA-15014(17)/46/2022/SUDA /*ZEC' 66/ 1€ ) Date: 25.03.2025
26
Copy forwarded for kind information to:
(1 The Secretary, all Municipal Corposation
{2} The Executive Officer. All Municipalitics/NAA

(3) SBM Nodal/Sanitary Inspecior, All Corporations/Municipalities/NAA
(&) Al Nodal Engineers, SUDA
(53 Private Secretary to Hon"ble MIC, UD & MA Department, Govi, of West Bengal.
{63 Sr. PS to Principal Secretary, UD & MA Department, Govt. of West Bengal.
L RS
Direetor, SUDA

5 SEP 225

IS § (099) Yestbvoo

Tel ; (033) 66366600, E-mail : whsudadir@gmail.com
Account Section : (033) 66366627



Annexure-1

Name of the ULB: Midnapore Municipality
Report for the period from July, 2022 to 31.03.2025,

723

No. of No. of No, of No. of Amount of Fine sup No. of No, of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed

s visited | issued to Notice defaulter Shops/Vendors | any) till lodged/filed | lodged/fi by the
defaulter Issued Shops/ {In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCRB 2016.
Station
Bye Law is
issued,
APPROX 1 0 i
4000 194 14 0 12150 ggg’;’f ’ P:z;';sd
this
month

b,,ﬁ(mw---’»m‘i& :

Chairman

- Midnfpore Manicipality
idnzz;;;;_:‘«iuniclp%‘tg
T



No.of | No. of Fine

Shops/
Vendors
visited

~

18 )

Notifi

15 SEP

2025

8.

Chavdhuri

A I i
i Bidhnanagar Court
M = N IA- - i' o Kalkata
\ negd, No.-6584
\ N Exp. Dt-21-06-2
Annexure -1 \-,; (‘*‘2») . OE.B
\
W2
N
\\\"J\?—; OF_..—-!-{/"
Report for the period from July, 2022 to 31.03.2025. s
| No. of | No.of Licence | Amount of fine | SUP | No. of | No, of Whethi
Challan issued | Show | cancelled for coliected from  items | FIR/complaint complaint Bye Lav
to defaulter Cause | defaulter Defaulter seized | lodged/filed lodged ffiled | is
Shops/vendors | Notice = Shops/Vendors Shops/Vendors | (if . by the ULBs | by ULBs Framed
Issued {inRs,) any) | before the | before by the
till concerned | State PCB uLB
date- } Police Statlon regardi
. inkKg | ' PWM
! 1 Rules
_ : 2016
! |
B _ L . S I S
| NIL 10 NI NIL 20KG ~ NiL NiL
1 l\‘} {*I'?_ g ¥ _/’ 3
FUYy el ¥ ) s,
Executive Officer ?ngﬂgﬁgg Auihofw
Mirlk N.ALA, - ik paialie ’
,xecﬁ?u{-’?\(.}f!’.;.c}if\h Mfflk Mirik
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:’if{_.&_ l'%'li’.\‘nnr.lm:n-!:nf““ *\\
Annexure-1 1 Rt }
\ o, N0
"\',‘-\ R Eﬁ::]lf:fil fi'.‘lf‘*‘ig"“-"’:i / ‘:F
.;L:\i() ;f ” ““"'"“""::y W‘ESB/
\“T. OF >~
Name of the ULB: Naihati Municipality e
Report for the period from July, 2022 to 31.03.2025.
No. of No.of | No.of No.of Amount of Fine sur No. of No. of Whether
Shops/ Fine Show Licence collected from items FlR/compla | complai | Bye Laws
vendor | Challan Cnuse cancelled for Defaulter seized (il int nt is framed
¢ visited | issued to Notice defaulter Shaps/Vendors any) till lodged/filed lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ ' Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
conceried State Rules,
Police PCB 2016.
Station
25 | 23 | 15 0 6150 a5 0 0 Yes

gy o2t
Exccutive 6&{&?
_.Naihati Municipality

Erecutive Officer
Naihati Municipality
Naihat,, fanh 24 Parganas

o

5
5 O\A\
0%

St .
Congervancy Deptt.
NATHATI MUNICIPALITY -

Chairperson &

A—enth

Naihati Municipality
© Chawman
Naihal aaiicipality

16 SEP 2025

;%f,é;i—f



(‘h'w.{‘hurl
B &nana aar Court
! Kolkata

Annexure-1

© Name of the ULB: NALHATI
Report for the period from July, 2022 to 31,03.2025.
No.of | No.of No. of No. of Amzant of Fine SuUpP No, of No, of Whether
Shops/ - Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan | Cause cancelled for Defaulter seized (if int nt is framed
svisited | issued to |  Notice defaulter | Shops/Vendors | any) till | lodged/filed | lodged/fi by the
i defaulter Issued - Shops/ (In Rs.) date - in by the Jed by UL
Shops/ ' Vendors Kg ULBs ULBs regarding
Yendors | before the before PWM
f ' concerned State Rules,
o = Police PCB 2016,
i . ' Station
0 0 0 0o 5 Kg 0 0 Yes

% Seg;etﬁrnyxe_ utive Oﬂ’cers _ Chairman/ C$ i eplGpmmissioner
in MC IMumcaPalit}f B 'Bg!‘i { ) ﬁ]M&A .
alhatl Mumctpahhf

WO \ l“T




1\!]!!0&21’&!@‘

Name of the ULB:
Report for the period from July, 2022 to 31.043.2028
[ No,of No, of No.of \ No. of Amount of Fine \ sup No,of No. of k Whether
Shops/ Fine Show Licence collected from | items FIR/compla | complai Byc Laws
Vendor | Chatlan | Cause cancelled for | Defaulter ‘ seized (if int T framed
s visited | issued to } Notice defaulter | Shops/h endors | any) Hll lodged/filed lodged/fil | by the
defaunlier Issuedl Shaps/ (1 Hs.) | date - in by the led by ULB
Shops/ || | Vendors Kg | ULBs ULBs | regarding
Yendors | i | before the before | PWM
' _ concerned State Rules,
- . Police PeB 26
L | Fee—— ?u  Station SR
5T N[h_| 62250 [180 0> TN T NI

5500 3%h

) /.
Il“

\ —~9 ]
Secretary/Executive Officers
MC /Municipalitg/NAA

Executive Officar
New Barrackpore Municipality

s EEREEW

X7 \5
- S
P

o‘s‘g’}""

o

/;}'3 %

i

g S A
Chairman/ (’;.‘hairpersona‘(:nmmissioner
. MC /Municipality/NAA

8iR SAHA
Chairmai‘s -
New Barackpre Municipally

]

1'5 SEP 2025

[ 4
i

l
|
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8. Chaudhuri
Bidhnanagar Court

..nr""“":{«' ;f: “‘1: B

R

Vi s 'nnrmm@\

SO

G‘Q\

Kolkata by A Sl
I'\ f:'*e )‘“:
N — '}:r:j‘
Annexure-1 4
Name of the ULB: North Barrackpore Municipality
Report for the period from July, 2022 to 31.43.2025,
No. of ‘No. of No. of No. of Amount of Fine SUP | No.of No. of Whethe
Shops/ Fine Show Licence collected from items | FIR/compla | complai | Bye Law
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is frame
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter | Issued Shops/ {In Rs.) date -in by the led by ULB
" Shops/ Vendors Kg ULBs ULBs regardin
Vendors hefore the before PWM
concerned State Rules,
Police PCB 2016.
Station
515 14 | 0 0 6500 195 0 0 Yes
Executive Officers Chair
North Barrackporé Municipality

North Barra?t}re Munieipality,

/

g
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OFFICE OF THE
COUNCILLORS OLD MALDA MUNICIPALITY

P.O.: OLD MALDA, DIST.-MALDA PH-03512260235

4 - ',
AR
/ , \‘
; 8. Chaudhyri
e [f Bidhnanaaar Court |

Annexure-]

Old Malda M u

Name of the ULB: Old Malda Municipality
Report for the period from July, 2022 to 31,03.2025,
No. of No. of No. of No. of Amount of Fine SUP No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai Bye Laws
Vendor | Challan Cause cancelled Defaulter seized (if int nt is framed
ivisited | issued to Notice for defaulter | Shops/Vendors any) till | lodged/filed | lodged/fi by the
defaulter Issued . Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors ' before the before PWM
concerned State Rules,
Police PCB 2016.
Station ]
63 6 Nil Nil 1650 1.64 Nil Nil No |
Executive Ofl' icg l*“" pa\ Y

SEP 2025



[ X0732

Office of The Municipal Councillors of Panihati
B.T. ROAD, P.O. Panihati, 24 Parganas (N), Pin-700114
Website - www.panihatimunicipality.in
E-mail - panihatimunicipality@vahoo.co.in

Phone - 2553 - 2909, 2563 - 4457, Fax - 033-2553-1487

No, PM/PH&S/02/2025-26 Date — 11.04.2025
// \Q_Tﬁ z‘?\

To -"' '/ . H\\ \

The Director, SUDA '.f*"’ /“* st \

“Iigus Bhaban”, "-'*-‘C'{' :".Q,_ i ‘ﬁr

H.C. Block, Sector-111, Bidhannagar, \ A ?

Kolkata- 700106 \\“ 4 / «*;;*s

{_;l _il‘; ‘F. ‘-:‘;}‘jl ol
Sub: Submission of Report regarding Tmplementation of S UP Barn -l

Sir,

Ref: Your memo no. SUDA-15014(17)/46/2022/SUDA /2060 dated 26,03.2025

In reference to the subject mentioned above, I am submitting herewith the details information as below
Jor your kind information and necessary action

Report for the period from July, 2022 to 31.03.2025

No.of | No.of | No.of| No.of | Amountof| SUP No. of FIR No. of Whether
Shops / Fine Show | Licence Fine items | / complaint | complaint | Bye Laws
Vendors | Challan | Cause | cancelled | collected | seized (if | lodged / lodged / is framed
visited | isswed to | Notice Sfor Sfrom any) till | filed by the | filed by | by the ULB
defaulter | Issued | defaulter | Defanlter | date - in | ULBs before ULBs regarding
Shops/ Shops/ Shops / Ko the before PWM
Vendors Vendors | Vendors concerned | State PCB Rules,
(In Rs.) Police 2016.
Station
22000 ekt
297 25 O(Nil) | 1,77,800/- not 06 0 (Nil) No
(app.) ; measured

Pamkaa M umc:palz{y

W ;,fof]fzg

Sanitary Inspector

Hor

1 s"*‘? ifs;gtzupah[;

] 5
{ % }\@W
Executive Officer

Panihati Municipality

&@C?;ﬁ*\; Officer

’Zigmé

I'5 SEP 2025

i Kunicipality
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S.T.D. : 03228 Phone : 252312
Direct : 03228-252005
E-mall : pans_munici@yahoo.co.in

KURAMUNICIpyp).

VILL. : NARANDA + P.O.: PANSKURA Y
DIST.- PURBA MEDINIPUR + PIN- 721139

Memo No:- PM/SWM/266/2023/ 7 5 ‘7
To

The Director,SUDA,

ILGUS BHAVAN, HC Block,

Sector- I, Bidhanngar

Kolkata -700106

West Bengal

Sub:- Submitting the report regarding ‘Implementation of SUP Ban’ as per annexed format.
Ref:: Vide Memo No:- SUDA-15014( 17)/46/2022/5UDA/2060 Date:-26.03,2025

Respected Sir,

With reference to the above mention subject |, the undersigned, am sending the report on
“Implementation of SUP Ban” under our jurisdiction within Panskura Municipality in the
prescribed format as you asked for.

Thanking You,

) ar
Chairperson, Bt
Panskura Municipality
Enclose: Annexure - Chairperson

Administrators
PBaona;?t&f'a Municipality

15 SEP 2095
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Annexure-1

Name of the ULB: Panskura Municipality

Report for the period : from July, 2022 to 31.03,2025.
| No.of | No.of | No.of | No. of  AmountofFine SUP | No.of  No.of  Whethe
| Shops/ Fine Show | Licence  collected from ~items  FIR/compla complai  Bye Lav
| Vendor | Challan | Cause | cancelled for  Defaulter seized (if int - omt isframe
II s visited | issued to ~ Notice | defaulter - Shops/Vendors | any) till | lodged/filed lodged/fi by the

i defaulter Issued | Shops/ (In Rs.) - date - in bythe  ledby @ ULB
J . Shops/ . Vendors Kg ULBs  ULBs  regardin

j Vendors { c beforethe = before @~ PWM

| | ' concerned  State Rules,
| ‘ | Police  PCB 2016,
. N e — i SN e ——| . Station s - J -3
| 35 | 20 | o ¢ L e %0 | o | . ot vl
s o0
Executivé Officers y ;
ive Offlcer . Chairperson
~ Execulive Off B ;
ey RA MURICIPALITY ~oard of Administrat
PANSKURA pALE “anskura Munfcg‘p;g?;g?y

15 8EP2025



Pajali Manicipality

Office of the Board of Administrators

P%:(}h.o: P. .Nischintapur. P.8. : Pujali, Kolkata- 700 138,
_— pujaliml::ﬁc} 2482 2267, 2482 0252 (0) 9051897896 (M)
icipality@yahoo.co.in ® Web. : www.pujalimunicipality.i

.in

Tagas Biowas

Chairperson

//{ﬁfﬂ?ﬁ?ﬁ\
\ e
ray X

Resi: Ramchandrapur, Pujalj
P.S. : Pujali, '

Dist. - South 24 Parganas
Pin - 700 138 '

Monstes 613 [0] Hertbt ~23 1

Report for the period from July’2022 to 31.03.2025. S

Name of the ULB - PUJALI MUNICIPALITY  \*

Annexure ===

Anseunt No.of FIR/
No. of No, of complaint No. of Whether
f of Fine sup
Fine ‘No.of | Licence lodged / | complaint | Bye Laws is
No. of collected items
Shops/ Challan | Show | cancelled iy sefzed (If filed bythe | lodged/ | framed by
P issued to | Cause for ULBs before | filed by the ULB
Vendors ; Defaulter | any) till .
A defaulter | Notice | defaulter the ULBs regarding
Visited Shops/ | date-in
Shops / lssued | Shops/ Varidaes KG concerned before PWM
Vendors Vendors (In Rs.) Police State PCB | Rules'2016
) Station
370 0 0 0 0 0 0 0 No
4
D, :.n;;fé’
M’?ﬂ—lzl_)'ﬂ_‘_ W; WA
Executive Officer | Chairperson

Pujali Municipality ‘Pujali Municipality

'k

(E: Scanned with OKEN Scanne



Annerure-1
HName of the ULB: PURULIA 1/ UHICIPALTIY

Report for the period from July, 2022 to 21.03.2025,

% .r..,.\..h No. of Licence | Amount af Fine: _ SUP jtems w«e‘....;ow. - i, e.w T Whether Eye Luvrs i
amw_t flon Show concelled for collected from | seized (if FIR/comple int compleint  framed by the UtLs
fBsued to Cause defoulter Defaulter any) till odgedffiled by lodged/filed regarding P
defaulter Hotice Shops/Vendors Shops/Vendor: (In Rs.) | date - in Ky | the ULBS before by ULBS Fules, 2018,
Shops/Ven | Issued |  the concerned before Stote
dors | oy — T N  Police Station | pce ;
18 2 N/A 5600 __ E\M _, E\.\hl- - _.w\\ht-| . p.sm\..h o
| ! !
\ <
L\ ~
s a3
Chairmuan “
. Purulia &m&.nwu&@\ Lo

... Chairman

.\.\\uvcﬁc:m Municipatity

(¥ Scanned with OKEN Scanne
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Name of the ULB:
Report for the period from July, 2022 to 31 03.2025
T Rio s S —— S B o -
- No. Ofl 1 NO of No. of No. of Amount of Fine sup No.of | Wheth
~ Shops/ Fine Show Li : cof | Whether
vesd " Chall icence collected from items FIR/compla complai | Bye Law
-s,.zx.or adan Cau.sc cancelled for Defaulier seized (if int nt s frame
s visited :;s;w : to Notice defaunlter Shops/Vendors any) till lodged/filed lodged/fi | by the
efaulter Issued Shops/ (In Rs.) date - in by the led by ULB
_Shopsf Vendors Kg ULBs ULBs | regardin
Vendors | before the before PWM
, concerned | State Rules,
i police ~ PCB 2016.
L B S I (— Station |
N | wa | N | MR- NA | NA na_ | mAa | WA
LY -~
” P &

,}Dwﬂ"_} 08

reon/Commiss joner

Chairman/ C h%r;sc
MmdC f%ﬂun&cipa]ityf’NAA

TIE LR

' 5 SEP 205



................... X738
OFFICE OF THE BOARD OF ADMINISTRATORS

RAIGANJ MUNICIPALITY

PO - RAIGANL DIST-TTTTTAR DINAJPUR

..........................................................................

______
--------------

From:- Chairperson
Board of Administrators
Raiganj Municipality

To:-The Director
SUDALILGUS Bhaban
HC Block ,Sector-111
Bidhannagar,Salt Lake City,Kolkata-700106
West Bengal

Sub: Submission of report regarding implementation of SUP Ban.

Ref* your memo no:SUDA-15014(17)/46/2022/SUDA/2060 d1.25.03.2025

QMA gvt,

Kindly refer to above in pursuance of your order vide memo no under
reference the report in annexure-I as per your prescribe format is furnished
herewith for your kind information and necessary action please.

Yjurs faithtully
| &MA»J: /BVT\T\QT
Chairperson

Board of Administrators
Raiganj Municipality

(% Scanned with OKEN Scanne
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¥ % Bial: 03225 279323
r Tele fax: 03225 279523

| ‘}}};ORS OF RAMJIBONPUR
RISTASCHIM MEDINIPUR
PIN CODEZ721242

o e sl b Ak R et sl ol ol ool s oo R R R i ool ot o sl o o b ot o o o 8 ol sl ok o o R R ok R R e R e R o S R

Memo No. |99 R/M/2028°26

To

The Director,

SUDAILGAUS Bhavan,( Health - Wing )
H.C.BLOCK,Sector-111,
Bidhannagar,Kolkata-700106

”M“’%—-«_ T i
Sub:- Submission of report regarding *Implementation of SUP Ban® as per annexcd Tormat within 23.10.2024.

g

Ref: - Memo no. SUDA-15014(17/46/2022/SUDA/7452 Dated — 05/10/2024

Sir,
With reference to the above, T would like to submit the following report regarding ‘Implementation of SUP
Ban® in preseribed format.

No. of No. of Fine Challan ?f’f;f“h{m ii;;gr;;io;ui? SUP items
Name of the ULB Shops/Vendors | issued to defaulter s et o ¢ | Seized (if any)
visited Shops/Vendors Neles Delalier Shops till date-in Kg
e i P o Issued Vendors (In Rs.) ) =
P 250 0 2475 55
Municipality I "t i

This is for favour of your Kind information and taking necessary action.

Thanking you.

B
Chairman
Ramjibonpur Municipality
Chairman
Ramjibonpur Municipality

15 SEP 2025



Annexure-{
!_
Name of the ULB: Rampurhat Municipality */l
Report for the period from July, 2022 to 31.03.2025, N\ ra
MBI - S . % o . S EAN L
No.of | No.of No. of No. of Amount of Fine Sup No. of". O 7 Whether
Shops/V Fine Show Licence collected from items FIR/complais: complam | Bve Laws
endors Challan Cause cancelled for | Defaulter seized (if nt t is framed
visited | 1ssued to Notice defaulter Shops/Vendors | any)till | lodged/filed = lodged/fi | by the ULB
defaulter Issued Shops/ (In Rs.) date -in | by the ULBs | led by regarding
Shops/ Vendors Kg before the ULBs PWM
Vendors concerned before Rules,
Police State 2016,
: Station PR
5435 101 250 0 | 18250/- | 160kg 0 0 | NA

4
[ 7
Executive%y(\‘)f’f.icer Chairm

Rampurhat Municipality Rampurhat Municipality

~ Charrman
Aampurhat Masicipat
Ramourhat«8irbhur

Executive Qff icer
Rampurhat Mustcipality
Rampurhat » Birbhum

"5 SEP 9995
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E-mail ID): - sprmunicipality@gemail.com

OFFICE OF THE COUNCILLORS

SAINTHIA MUNICIPALITY

P.O.-SAINTHIA :

From: The Chairman / Executive Officer
SAINTHIA MUNICIPALITY

To

The Director

State urhan Development Agency, .
ILGUS Bhawan 1
HC Block, SectorI11, Salt La!cc,‘ '
Kolkata, West Bengal 700106

DIST.-BIRBHUM

A AR o o

B ot

262367

%

744

Memo No. :- 41Y7 SM/2025
Date:- 0% / oY /2025

.’ﬁ'_‘.: { _, { . r-“-‘} \\Q‘
\ A A NN
\ "'\E_ ;_,\\
" - -y \\
xf “anan A ' Iy rﬁ
s \'Jx\\ LA .,.-_v.ct:'u‘ﬁ'/{v'.,, ;‘/

W Ao WY/
N OF 12~

Sub:- Submission of the report regarding ‘Implementation of 'SUP Ban' as per annexed format

under Sainthia Municipality

Annexurel

Name of the ULB: Sainthia Municipality
Report for the period from July, 2022 to 31.03.2025.

| No.of No. of No. of No. of Amount of SUP No. of No. of Whether
Shops/V Fine Show Licence Fine collected items | FIR/complaint | complaint | Bye Laws
endors | Challan Cause cancelled for | from Defaulter | seized (if | lodged/filed by | lodged/fil | is framed
visited | issued to Notice defaulter Shops/Vendors | any) till the ULBs ed by by the
defaulter Issued Shops/ (In Rs.) date-in before the ULBs ULB
Shops/ Vendors Kg concerned before regarding
Vendors Police Station | State PCB PWM
Rules,
2016.
285 4 3 0 3050 5 0 0 Yes

15 SEP 2025

J'.r;"céf/ v w

Chairman
Sainthia Municipality

Chyirmun
Salnthia Municipahity

Satthia l'.u!mumkq/‘
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Annexure-1

Name of the ULB: Santipur Municipality
Report for the period from July, 2022 to 31.03.2025.

| No.of No. of No. of No. of Amount of Fine SUP No. of No. of Whether
| Shops/ Fine Show Licence collected from items | FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | isswed to |, Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ {In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
545 22 0 0 4700 56 0 o No

Chairman

Santipus-Municipaliey 9
Chaimman
Santipur,

I'5 SEP 205
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Name of the ULDR:

Sonamukhi

Report for the period from July, 2022 to 31.03.2025,

747

No. of No. of No. of No. of Amount of Fine sup No. of No. of Whether
Shaps/ IFine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Deflaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the hefore PWM
concerned State Rules,
Police rPCB 2016.
Station
235 0 0 0 0 0 0 0 Yes

Secretary/Execulive Officers
ssssseeeee MC /Municipality/NAA

Chairman/ Chairperapn/Commissioner

Chairman

15 SEP 2095

« MC /Municipality/NAA

Sonamukhi Municipality
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Name of the ULB: South Dum Dum Municipality
Report for the period from July, 2022 to 31.03.2025.

No,of | No.of No.of No. of Amount of SUP items No. of No.of | Whether |
Shops/ Fine Show Licence Fine collected seized (if | FIR/comp | complai | Bye Laws
Vendor | Challan Cause cancelled for from any) till date laint nt is framed
s visited | issued to Notice defaulter Defaulter -inKg lodged/file | lodged/fi by the
defaulter Issued Shops/ Shops/Vendor d by the led by ULB
Shops/ Vendors [ ULBs ULBs regarding
" Vendors (In Rs.) before the | before PWM
concerned | State Rules,
Police PCB 2016.
Station
7250 280 KG NIL NIL YES
682 NIL i*:IIL Rs.63,850/ APPROX
£

nfi
8%
% X -C - palul*

Executive Officer Chairperson
South Dum Dum Municipality South Dum Dum Municipality
Executive Officer .
South Dum Dum Wunicipality Kasturi Chowdhury
Chairperson

South Dum Dum Municipality

| 5 SEP 209



Annexure-1

Name of the ULB: SURI

Report for the period from July.2022 to 31.03.2025

No. of No.of Fine |No. of No. of Amount of SUP items |No. of No. of Whether
Shops/Vend |Challan Show Licence Fine collected |seized(if FIR/complaint |complaint  |Bye Laws is
orsvisited [issuedto  [Cause cancelled |from any) till dt- |lodged/filled |lodged/filed {framed by
defaulter  |Notice for Defaulter in Kg by the ULBs  |by ULBs the ULB
Shops/Vend |Issued defaulter  [Shops/Vendo before the before State |regarding
ars Shops/Vend [rs(in Rs.) concerned PCB PWM
ors Police Station Rules,2016.
15 6 6 0 11,550/- 32 1 0 yes
oA
[
0’5‘«&
;’{Aj it
Executive Officer \(;hmrrtan
Suri Municipality Suri Municipality
Executive Cffirar Chairman
Suri Municipaity 8uri Municipality
BURI * BIRBHUM
wy W
P«e port 4 !
Sanitary Inspactor

Suri Municipality

16 SEp 2025

CamScanner



0

¢plC

No.

| X6 750

Mobile No. : 9732572736

P.O.:TAKI » DIST.: NORTH 24 PARGANAS

URL: www.takimunicipality.in, E-mail : cmoftm@gmail.com

Annexure-]

Dated, Tam,zd

'{"* /lrd(:

1 1 {rl‘frf
igar o

¥ L ‘QUrt

; 1""*\-._‘____’/

Guest House: (03217) 233 328

¢ OF THE MUNICIPAL COUNCILLORs

7 H
Name of the ULB: 'Faki -Municipality \\k\)\\ A
_Report for the period from J uly, 2022 to 31.03.2025. N\ XY
No.of | No.of No. of . No. of Amount of Fine Sup No. of | “ No.of | Whether
* Shops/ Fine Show- Licence collected from items FIR/compla | complai | Bye Laws
| Vendor | Challan | Cause cancelled for Defaulter seized (if int nt is framed
' | s visited | issued to ‘Notice | defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
' defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ | ' Vendors Kg ULBs ULBs | regarding
Vendeors before the before PWM
concerned State Rules,
Police PCB 2016.
: Station
225 0 0 0 0 500 0 0 Yes

A e L sidlnss Qs;g@_a

Sanitary Inspector sa it
Taki Municipality Taki Municipality

o~ 84.2025
h,speuor

pitary

—
5

SEP 2025



Name of the ULB:

Annexure-

751

Report for the period from July, 2022 to 31.03.2025.
No. of No. of No. of ~ No. of Amount of Fine sup No. of No. of | Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter | Shops/Vendors | any) till lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
1000 | o 0 0 0 14.5 Kg 0 0 NA

Bxecutive Officer
‘Tamralipta Municipality

Yo o

Chairman

- Chafrman
Tamrelipta Mvaiclpality

I'5 SEP 2025
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OFFICE OF THE COUNCILLORS OF TARAKESWAR MUNICIPALITY

P.O. - TARAKESWAR e I8

Phone No.: 03212 - 276105, 276408, 278888, 278889. Email : t
Memo No.: = TM/SWM/SUP/110/2024-25

From The Chairman
Tarakeswar Municipality

To : The Director
State Urban Development Agency (SUDA)
ILGUS Bhavan, HC Block, Sector-111,
Bidhan Nagar, Kolkata- 700106

Enclosed please find herewith aforesaid filled up report reg
Tarakeswar Municipality.

Thanking you.

* Enclosed with report.

158§

T.-HOOGHLY.

arakeswar_pouro@yahoo.in

arding “Implementation of SUP Ban” of

Yours faithfully

C
Tarakeswar Municipality
CHAIRMAN
TARAKESWAR MUNICIPALITY
B

EP 2025



+ Annexure-|

Name of the ULB: TARAKESWAR MUNICIPALITY
Report for the period from July, 2022 to 31.03.2025,

[%753

No. of No. of No. of No, of Amount of Fine sup No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs,) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors . before the before PWM
concerned State Rules,
Police PCB 2016.
_____ Station
2500 51 750 0 + 101500.00 1150 0 0 YES
WE\&I .
.
Executive Officer . Chaifman
Tarakeswar Municipality ' Tarakeswar Municipality
Executive Officer CHAIRMAN
Tarakeswar Municipality TARAKESWAR MUNICIPALITY

| b SEP 2028
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Name of the ULB: Tufanganj
Report for the period from Juiy, 2022 o 31.03.2025.

No. of No. of No. of No. of Amount of Fine SUP No.of = No.of Whether
Shops/ Fine Show Licence collected from items | FIR/compla = complai | Bye Laws
Vendor | Challan Cause cancelled for Deflaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/hi I by the
defaulter [ssued Shops/ (In Rs.) date - in by the ledby | ULB
Shops/ Vendors Kg ULBs ULBs  regarding
Vendors beforethe | before = PWM
concernetd Stute Rules,
Police ren 2016,
. T S . Station | N
2300 Nil Nil Yes, on
nos 12 nos 08 nos No Rs, 6000/- 25 Kg 06.01.2023 |
K-'§VMKM__
ks Cl_aﬁtrzsusf'n‘, 29.932¢
ulanganj Municipality,
s
Chairman
* ganaani Municipali
[

-
L "

» SEP 2025



FARBLSUIRDETIRIDRNICIPANLY.COAZMayL. com ] %56
Phon_'e No.033- 2661 0274

ULUBERIA MUNICIPALITY “

-

ULUBERIA::HOWRAH -

Memo No- UM/.anidovy |13e(5™

ANNEXURE-1

Name of the ULB: YLUBERIA MUNICIPALITY . el

) W
| 4\ y &
Report for the period from July,2022 to 31/03/2025. J} - g f’
No. of No.of No. of | No. of Amount | SUP | No of No. of - [ Whether
Shops/ | fine Show | Licence of fine items | FIR/ complain | Bye Laws
Vendor’ | Chillan | Cause | Cancelle |collected |seize | complaint |t lodged/ | is framed
s Visited | issued | Notice |d for from d(if |lodged/ |filedby | by the
to Issue | defaulter | Defaulte |any) | filed by ULBs regardin
defaulte |d . | Shops/ r Shops/ | till the ULBs | before g PWM
r Vendor Vendors | date- | before the | State Rules-
Shops/ , (In Rs.) in Kg. | concerne | PCB 2016.
Vendor ! d Police
Station.

Q
:
o 3 :
. ) ??\
is@; %’ it A
o (2 d 8ah a0
T2 28212 |2 |3
R F D RET T
¥ & [¥§ 3
€ 3

&%-—O G _‘-"__/_’_: .

| & r . s \

SPIO Chairman/Chairperson/Commissioner,
Uluberia Municipality Uluberia Municipality

Executive Officer
Uluberia Municipality




UTTERPARA-KOTRUNG MUNICIPALITY

|\ 757

Memo no.: So2.\

Annexure-l

Name of the ULB: Uttarpara-Kotrung Municipality
Report for the period from July, 2022 to 31.03.2025.

//’@3‘( 1 1[%2,8

--_‘_’_;'N.()G O-P

Whether

No. of No. of No. of No. of Amount of Fine SuUp No. of”
Shops/ Fine Show Licence collected from items | FIR/compla [ complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if | . int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police rcB 2016.
Station
3000 415 nos. 1 Nil Rs. 46050.00 | 537 Kgs. Nil Nil yes
-

| »\;\;’?

Exccutive Officers

Uttarpara-Kotrung Municipality

Executive Officer
Uttarpara-Kotrung

Municipality

SEP 2025

- New G. T. Road, Uttarpara, Dist. Hooghly (West Bengal), Pin - 712 258
Visit us at - www.uttarparamunicipality.in
Mail us at - uttarparakotrungmunicipality@gmail.com

Tele : 033 2663 4095/ 7298
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Phone No: 83473 210-030(0)
Fax No: 03473 210-029(F)
Chairman's Chamber: 03473 215- 830(0 & F)
Mobile & Whatsapp: 9851176146
email: ranaghatmunicipality@gmail.com
Website: www,ranaghatmunicipality.org

Residential:- Courtpara

Office of the Board of Councillors
Ranagaht Municipality
(Estd. - 1864)
Subhas Avenue, Ranaghat,
Nadia, 741201

Sri Koshaldev Bandyopadhyay

Chairman, Ranaghat Municipality Ranaghat, Nadia, 741201
Memo. No |32  /BOC/RM Date: 17 /Oy 20RK
To
The Director,SUDA

ILGUS BHAVAN HC Block,Sector-111,Bidhannagar,Kolkata - 700106
West Bengal

provided by Ranaghat Municipality

Ref: Memo No.- SUDA-15014(17)/46/2022/SUDA/2060 Dated 26.03.2025

Sir,

With reference to the above mentioned subject, the report regarding ‘Implementation of SUP Ban®
as per annexed format’ provided by Ranaghat Municipality are submitted for your kind information
and taking necessary action please.

Enclo; As Stated Yours faithfully

_hairman
naghat Municipality
Charman
Ranaghat Municipality

15 SEP 2025



Name of the ULB: Ranaghat Municipality
Report for the period from July, 2022 to 31.03.2025,

Aunnexure-l

| K7 759

No. of No. of No. of No. of Amount of Fine sur No. of No. of Whether |
Shops/ Fine Show Licence colleeted from items FIR/compla | complai | Bye Laws |
Vendor | Challan Cause cancelled for seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any) till | lodged/filed | lodged/fi by the
defaulter Issued Shops/ date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs regarding
Vendors before the hefore PWM
concerned State Rules,
Police PCB 2016.
Station
3056 35 9 NIL 68Kg NIL NIL YES
,/'.' ar S /
N &\qﬁ 1T 20 ) N

Secretary/Executive Officers

veraseanne MO /Municipality/NAA

Executive Qhcer

Ranaghal Municipality

Chairman

naghat Municipality

15 SEP 2025

Chairperson/Commissioner
Yveees MC /Municipality/NAA

..



Bally Municipality

384 Grand Trunk Road : Bally : Howrah.

@ 2654 2236, 2654 0079

; : 8. Chaudheri
Annexure-1 N e [ Bidhnanagar o
H . Kolkata
%\ o En}egg;. No. 8584
Name of the ULB: \\1’3‘2% 'ﬁw‘aﬁ%‘g@@,
Report for the period from July, 2022 to 31.05.2025. N\ e ) A
epe P ¥ \‘?: ()F \ﬁ{/
No.of | No.of No. of " No.of | Amountof Fine | SUP No. of No.of | Whethe
shops/V | Fine Show Licence collected from | items | FIR/comp | complai | Byve Laws
endors Challan Cause cancelled Defaulter seized laint nt framed b
visited | issued to | Notice for Shops/Vendors (if lodged/fil | lodged/fi the ULE
defaulter | Issued defaulter (In Rs.) any) | ed by the led by regardin
Shops/Ve Shops/Ven till ULBs ULBs | PWM Rul
ndors dors date - | before the | before 2016.
in Kg | concerned | State
Police PCB
Station
1328 129 - Nil Rs.29800/- 33 - Nil " No

Executive Officer, Bally Municipality
&
Deputy Magistrate & Deputy Collector

(E: Scanned with OKEN Scanne
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Bidhannagar Municipal Corporation
Poura Bhawan, FD-415A, Sector 111, Salt Lake, Kolkata - 700106

-~ e

o 20T/
Memo no. IQWQ_,Q,MC,/C,S!Q.OQ!) //\E\/,.
To .f 4
Director SUDA
ILGUS Bhawan

L :f'l ~1 \) o
Sub: Submission of the updated report regarding “Implcmentél‘mn_‘,__‘__f_§i}}jﬁf£}gﬁ?ﬁ per annexed format (Annexure-1)
Ref: Your office memo no. SUDA-15014(17V/46/2022/SUDA/3565(23) dated 27.05.2025
Sir,

_ With reference to the above subject and in connection with OA no. 195/2024/EZ before the National Green
Tribunal, relevant information regarding various activities taken by Bidhannagar Municipal Corporation on
“Implementation of SUP Ban™ is furnished below as prescribed format Annexure-1,

So. of 4 ; No. of c No ‘lﬂi
y cense mount o omplain
No. of ]\::.hol‘“ﬂne No, of | cancelle | Fine collected If"p ¥ib/eamplal tp Whether Bye-Laws s
Shop/ | A | Show | dfor from ot | aestineg: | Wapelii | TIPS IR
vendo dt!:ulter Cause | defanlte Defaulter (:;An ks ed by g
Y) by ULBs regarding PWM
™ | shopyVendo | Notice | v | Shops/Vendo | 1/ lie | peforetne | ULBS Rules.20126
visited - Issued | Shops/ rs Heks) | eomeermrd before
Vendor (In Rs.) Police Station State
s PCR
Bye law is under
process however the
Notification is issued
4586 254 NIL NIL 92,950 1100 NIL NIL vide Memo no.
666/BMC/GS/2022
dated 20.04 2022
and circulated
This is for your information and necessary action. g\ : U{oﬂf”b .
Commissio cro !
Bidhannagar Municipal Corporation
Memono. 19%2[1(8) [AMe [Gs [2025 Date: 0A.06. 20625
[
Copy forwarded for information to, 1 v SE P 2 0 2 h
1. Shri Debraj Chakraborty, MMIC , (SWM), Bidhannagar Municipal Corporation
2. Smt. Rehima Bibi (Mondal), MMIC, (Environment), Bidhannagar Municipal Corporation
3. Shri Ujjal Kanti Karan, Executive Engineer,(Environment),Bidhannagar Municipal Corporation
4. Shri Monodip Mukhopadhyay, Executive Engineer,(SWM),Bidhannagar Municipal Corporation
5. Shri Jiban Krishna Paul, Assistant Engineer, (SWM), Bidhannagar Municipal Corporation
6. P.A to Mayor, Bidhannagar Municipal Corporation
:. P.A to Commissioner, Bidhannagar Municipal Corporation

P.Atw} i i
to Joint Commissioner, Bidhannagar Municipal Corporation 2 6 (a?é}b A
WY Oty
Commissioner
Bidhannagar Municipal Corporation

761



d,'{,..'..
ZNARIN

: }’ / '. GChatdhor !
BIDHANNAGAR MUNICIPAL CORPORATION™" \
POURA BHAVAN, FD-415A, Sector-ll, PR Ji
Kolkata - 700 106 NN

S | - \\r 7: On By

Memo No.. 6 & 6,/ 3m%. /5 /2022 ated.....20.. 0420270
Notice

Whereas, provisions of Solid Waste Management Rules, 2016 with Solid Waste
Management (Amendment) Rules, 2021 are required to be implement in this ULB in a time

bound manner;

And whereas Under Section 4 (ii) of the Solid Waste Management (Amendment) Rules,
2021 are in force;

And whereas, to implement these rules more effectively and to give thrust on plastic waste

minimization source segregation, recycling, involving waste pickers, recyclers and waste

processors in collection of plastic waste fraction either from households or any other source

of its generation or intermediate material recovery facility and adopt polluter's pay principle
' for the sustainability of the waste management system; ' : :

Now iherefaro. in ei:andn of the power conferred In section 263, sub-section (2) of the
W.B.M Act, 1893, any kind of manufacturing, important, slocking, distribution, sale and use
of plastic carry bags below 75 micron Is prohibited.

In contravention of the order, penal action including confiscation and imposition of fine as per
provisions laid down under Plastic Waste Management Rules, 2016 and as amended time to

time. '
Fine shall be imposed as per following rates.

Sl. No. Category Fine (in Rs.)
1 Seliers of Plastic Camry Bags etc. (for each instance) Rs. 500
2’ Buyérs of Plastic Carry Bags etc. (for each instance) ' Rs. 50

This order will be effective from ..0./.....1..05. 12022

Lu’“‘"ioml?—?-—

Mayor
Bidhannagar Municipal Corporation

RIS LS ST ST QR S A



| X5 763

STD Code : 03244

Office : 252073 J 252591

Tourist Complex : 252200
bishnupurmunicipality@rediffmail.com

OFFICE OF THE COUNCILLORS OF BISHNUPUR MUNICIPALITY

Memo No 1265/ »r-8 Dated, Bishnupur, the ...... 0 S‘./.’.Qf'fzgzg’.

........................

Annexure-l

Name of the ULB: Bishnupur Municipality
Report for the period from July, 2022 to 31.05.2025.

No.of | No.of No. of No.of | Amount of SuP No. of No. of Whether
Shops/V Fine Show Licence ‘ Fine items | FIR/comp | complai | Bye Laws is

endors | Challan Cause cancelled | collected | seized (if laint nt framed by
visited | issued to | Notice for ' from any) till | lodged/fil | lodged/fi |  the ULB

defaulter | Issued defaulter | Defaulter | date-in | ed by the | led by regarding
ULBs ULBs | PWM Rules,

Shops/Ve Shops/Ven | Shops/Vendo Kg
ndors dors rs before the | before 2016.
concerned | State
(i Rs.) Police | PCB
Station
1068 276 144 0 96450 0 0 Yes
(Aprox.) |

s onarl r

- ¢
O s \V
CHairman

Bishnupur Municipality
ch

Sanitary Inspector
Bishnupur Municipality
Sanitary inspecior
Bishnupur Municipality

aiman
Bishnupur Municipality




) 5<(1 764

vUN/Aedpiunpy oW

g

o ._ LV ARRARO N vt

hucaégﬁtm%w ueyy siaaiyQ 2aumaxg Alfia103s
yewseud ey i

v -
220Z/L0/10 o 0 0sZ 00s 0 L T 000€
uofiels ajjod
‘8102 934 pauladuod ('syul)s
sajny WMd | oieis ouojaq 8y) 210429 8y uj ayep | Jopuap/sdoys s s
Suppiedaigin | sainAq sgInayiAq | i (Aue Jnejaq | Jopudp/sdoys jopuap/sdoys |  paysiA
ayy Aq pawesy | pajij/padpoy | pajy/padpo; | 1) pazjes wouy i3jnejap panss| 13)neap 0y sJopu
sjsmey wieidwod | jujejdwod/yld Sway| P03 duly | 40j P3jjdULd | 3dnopN Asne) | panss) uejjeyy | aa/sdoys
oAg Jayjaym jo'oN ~jooN dns jojunowy | 3JUNMJOON | Moy§jo-oN | aul4jo ‘oN jo "oN

,_ - Sinxaluy

‘STOT'SO'TE @1 770 “Ajnf woij poysad ayy Joj woday
Aujedpjuniy voeduog : g1n ayl jo awey

SEP 2025

h
S

L




[%"765

S.T.D No.-03473/Phone No.-242023/243647
Email-ID-chakdahamunicipality@ymail.com
Wehsite: wiww, Llld’\d'th'll'nllnICI]M]][}’ in

OFFICE OF THE BOARD OF COUNCILLORS

Chakdaha Municipality
P.O-Chakdaha, PIN-741222, Dist.-Nadia.

(West Bengal)
Memo no. 5% 5/5 Vi Date: 03 06'20%5
ﬁ.\oTA;e
From : Chairman ,{, 7
Chakdaha Municipality 7/ 8 Chau ‘hm \ \\
To : Shri Joly Chaudhuri, WBCS (Exe.) |

Special Secretary, UD & MA Department
& Director, SUDA,

Sub . * Report ‘Implementation of SUP Ban’.
Ref. * Memo No. SUDA-15014(17)/46/2022/SUDA/3565(23), dated. 27.05.2025
Sir,

I am submitting below the report regarding * Implementation of SUP Ban’ of our municipality as per
prescribed format Annexure-1.

Annexure-I

Name of the ULB: CHAKDAHA
Report for the period from July, 2022 to 31.05.2025,

No. of | No.of No. of No. of Amount of Fine | SUP No. of No. of Whether
Shops Fine Show Licence collected from | items | FIR/comp complai | Bye Laws
/Vend | Challan Cause cancelled Defaulter seized laint nt is framed
ors issued to | Notice for Shops/Vendors (if lodged/fil | lodged/fi by the
visited [ defaulter | Issued defaulter (InRs.) any) | ed by the | led by ULB
Shops/Ve Shops/Ven till ULBs ULBs | regarding
ndors dors date - | before the | before PWM
in Kg | concerned | State Rules,
Police PCB 2016.
Station
3012 NIL NIL NIL NIL NIL NIL NIL NO
Thanking You.
Yours faithfully,

at 0‘/2..0 24— I 5 SEP ?n?gj 0 2008 28
Executiye cers o Chairman
Cha] glghmMumgmﬁ!}lly ChakdahaiVharicipality

Chakdaha, Nadla, ! Chakdaha Municipality
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STA Alsty 4 By« 2|

STATE URBAN DEVELOPMENT AGENCY 7 o

. " s ) Y M DA Y ’f.ﬂ‘ N_‘-\\\
TNV wgsy VIR o, oM eee, e, '“'T'F"""t':ut_l e q[ﬁ'@:() T&J?"‘L_

"ILGUS AN e
BHAVAN", IO ok, Sector = 11, Bldhannngar, Kolkatn - 700 1044, W"?‘/{'S"W?'

Annexure-l

Name of the ULB: COOCh Bell‘%ﬂ- H“'\-rﬂ?[)“l‘?b ’

Report for the period from July, 2022 to 31,05,2025,

No. of No. of No. of No, of Amount of Fine | SUP No. of No. of Whether
Shops/V Fine Show Licence | collected from | items | FIR/comp | complai | Bye Laws is
endors | Challan Cause cancelled Defaulter seized Inint nt framed by

visited | issued to | Notice for Shops/Vendors (if | lodged/fil | lodged/fi the ULB
defaulter | Issucd defaulter any) | ed by the | led by regarding
Shops/Ve Shops/Ven (In Rs.) till ULDBs ULDs PWM Rules,
ndors dors date - | before the | before 2016.
in Kg | concerned State
Police rcBo
Station
749 46 No No 9200 35kg No No 04/08/2023

Exccutivpo icers

. bw]%]'&rﬁ Mﬁ(

Sanitary Inspector icers

Cooch Behar Municipality Cooch Behar Municipality
Cooch Behar Cooch Behar

~ Sanitary Inspector Exceutive Officer

Coocli Beh:y Munigip!-
C , h_ . Cooch el l

15 SEP 2025

VATETNE 0@ BB oW / @989, WITHE 02 ¢vroo

Tel : 2358 6403/5767, Fux : 2358 5800, E-mall : wbsudadir@gmuil.com
Account Section : 2358 6408




|RF 767
OFFICE OF THE BOARD OF COUNCILLORS

DALKHOLA MUNICIPALITY
P.O- DALKIOLA, DIST- UTTAR DINAJPUR

4 »"-;";'i""?ﬁ{,,
e
*@*‘@
Qi
E;f;;;u;:@m}ﬁ:ﬁ-} - '  emall:- r:fr'r}fkn'trm_.}!fkumm‘c!pamﬁi}immf.’.caf’ﬂ
,ﬂ .
Memo No., ‘/)4 D Date: 0 3/ 06 2_5
——] SRR — e
From. The Chairman ﬁ;:-m;}rq:._‘
Dalkhola Municipality ,:;Iﬁq-\O A@}*
Vi ”
T ; /4 S. Chatdhyri
I'o  The Director -y '-*-"-".*’u‘man.»;,,rhéf';n l_
i Eal| . gar Goy, '
SUDA, | - Koikata *A'--j_.
llgus Bhavan, H.C. Block, \ &\ Es Br o f
Sector — 111, NN p 'W\‘Qfﬁ.’
Bidhannagar, ).
Kol. - 106

Sub.: Submission of the updated report regarding implementation of “SUP Ban” as per
Annexed format.
Ref.: Memo No. SUDA-15014(17)/46/2022/SUDA/3565(23), Dtd. 27.05.2025

Sir,
Apropos the caption subject, the report in the proforma is sent herewith for favour of your
information and taking necessary action.

Your sincerely,

}l//"‘"— —
e

Ch
Dalkhola dftaiiqipatity
snnexure-l Dalkhola Municipality

Name of the ULB:

Report for the period from July, 2022 to 31.05.2025.
No. of No. of No. of No. of Amount of Fine | SUI No. of No. of Whether

Shops/V Fine Show Licence collected from | items | FIR/comp | complai Bye Laws is

endors Challan Cause cancellesd Defaulier seized laint nt framed by
visited issued 1o Notice for Shops/Vendors (if lodged/fil | lodged/ni the ULB

defaulter Issued defaulter _— T | any) ed by the led by regurding

Shopuw/Ve Shops/Ven {2 R5) till ULDBs ULBs | PWM Rulcs,

ndors dors date - | before the | before 2016.
in Kg | coneerned Stnte
Police PCB
Station
69 01 0O o) 200 §4 4] 0] Yes
- 15 SEP 209
5 -——,
o M,
Scerctary/Executive Officers Chairman/ Chairperson/Commissioner
......... « MC /Municipality/NAA Crivasase l\-'l(.‘dﬂaimgﬁ}'m&:\

Dalkhola Municipality



Name of the ULB:

Annexure-1

Dhupguri Municipality
Report for the period from July, 2022 to 31.03.2025.

7.0 N
../r'/ b poer= 4)A
,;'(‘-': / g hﬁ \‘l
[ [ " ~’Trammm |

- OUrt

{ . Kolkata * "
\ negd. No -85
\3\@‘ Exp. Dt-21-g3. )uiz /
\_\\O : A\"r’/
\ OF \\QQ"{*
\\\“;’_‘7--..;.,—-;‘ v_-"‘.b

No. of No. of No. of No. of Amount of Fine SUp No. of No. of Whether
Shops/ Fine Show Licence collected from items FIR/compla | complai | Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter Shops/Vendors | any)till | lodged/filed | lodged/fi by the
defaulter Tssued Shops/ (In Rs) date - in by the led by ULB
Shops/ Yendors Kg ULDBs ULBs regarding
Vendors before the before PWM
concerned State Rules,
Police PCB 2016.
Station
122 0 16 0 0 85 0 0 YES
—
tive Officer -
Q%Lj-;xf“)i!{ Eapvutipeli¥icers Chairmangﬂﬂfﬁm%}mmissinner
/Municipality/NAA DhupguriMaie WIW

SEP 2025



DIAMOND HARDOUR
MUNMICIPALITY

Diamond Harbour Main RegctFoath 24 Parganas
Phone No. 03174-255346, e-maif:3 “arun N in@email.com
Website: www.diamond, ﬁpwmumcﬂzhtv org

=7

)

Oﬁ Lats: aﬁ agfwzr

Memo No: lp&:,é)l | \ D #M}?JS_‘ ‘“"‘Efvfgff, \:
!‘;’: B 1;! Chau ’*hun
Annexure-1 o] m;mq]:‘;t‘mm * )
A UH No.-8584 /
z!{‘aéﬂqﬂ
Name of the ULB: Diamond Harbuur Municipality ";; " v\\\ \
Report for the period from July, 2022 to 31.05.2025. AN O!ﬂ b3
No. of No. of No.of | No.of Amount of SUpP No. of No. of Whether
Shops/ Fine Show Licence Fine collected | items | FIR/co | complai | Bye Laws is
Vendor | Challan | Cause | cancelled | from Defaulter | seized | mplaint nt framed by
s visited | issued to | Notice for Shops/Vendors (if lodged/f | lodged/l the ULLB
defaulter | Issued | defaulter any) | iled by | iled by regarding
Shops/Ve Shops/Ven | (I Rs) till the | ULBs PWM
ndors dors date - ULBs before = Rules, 2016.
in Kg | before State
the PCB
comncern
ed
Police
Station
400
09 09 00 4500 (appro
2058 x) 00 00 Yes
%_/
Secretary/Executive Officers Chairman/ Chairperson/Commissioner
. MC /Municipality/NAA MC /Municipality/NAA
- Ixecutive Officer *~ CIyrel o
Dlamoiict it bour Municipality Vignomd v A
Boulli /4 Pargrn.a Bows #



.0. FALAKATA-735211
" [+ : falakatamunicipality2021@gmall.com

ESTD .

/ ?@
Phono No. : 03663.29990¢1 <770

4 DIST. ALIPURDUAR

FALAKATA MUNICIPALITY

;""= O "{'i h“h
———————— A7 ) : f{ \
e %/' X\/ ]‘)‘}»
/ S. Chaudhyy:
Annexure-l f’i} e R"dh”a"ag-‘iffLJ’SUft \
L ANCAUT -1 !i : .:id.‘.\a?a }
{ negd. No.-g5
W\ &g :'_z_.z'zj}:; iﬁ% f
O A3
Name of the ULB: Falakata Municipality, “‘?\_\j." OF ér__é"
Report for the period from July, 2022 to 31.05.2025, e
No. of No. of No. of No.of | Amount of SuUp No. of No. of Whether
Shops/ Fine Show Licence Fine collected | items FIR/com | complai Bye Laws i
Vendor | Challan | Cause cancelled | from Defaulter seize plaint nt framed by
s visited | issued to | Notice for Shops/Vendors | d (if | lodged/fil lodged/f | the ULB
defaulter | Issued defaulter any) | ed by the | iled by regarding
Shops/Ve Shops/Ven |  (InRs.) till | ULBs | ULBs PWM
ndors dors date- | before before | Rules, 2016
in Kg the State
concerne PCB
d Police
L Station
L:sou 0 0 0 0 218 0 0 21.11.2023°
W Executive ff'fcer_
h [ﬁ;f: Falakata Municipality
pm%? MUNICIPALITY Falakata, Alipurduar
Falakata, Altpurduar
15 SEP 2025
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S.T.D. - 03483 / Phone : 266074 /| FAX: 271174 e-mail : jangipurmunicipality@gmail.com
Wabsite hitp:/fjangipurmunicipality.org chairman@jangipurmunicipality.org
N OFFICE OF THE COUNCILLORS ey
ZOTAF
JANGIPUR MUNICIPALITY /§\()TA R
P.O. - Raghunathganj % Dist. —- Murshidabad / /\
EST : 1869 / / S. Chaudhuri
-;'d_l_ Ri '\i‘mv_\w * l\
Memo No.: |9 } Q / : Dated:30/05/2025
1208124 /28] .M e
From : The Chairman / Vice-Chairman, Jangipur Municipality &\@ exp. DL-21-08-2078 chv /
") A~/
To : The Director, SUDA "ILGUS BHAVAN" HC BLOCK, SECTOR- lil,\ x :?» 0 5 \$<:3/“"
BIDHANNAGAR, KOLKATA-700106 ‘,__-;1:,:_.,_/;."

[Subject: Submission of SUP Report regarding 'Implementation of SUP Ban ‘as per annexed
format ]

Sir,

We are delighted to submit our report on SUP, meticulously prepared in accordance with the
annexed format, dated 27.05.2025.
With great pleasure, we offer this report for your perusal and acceptance.

Thank you for your unwavering support and guidance. We are grateful for the opportunity to share
our achievements with you.

Thanking You

Yours faithfullyé 2
M-

Chairman
Jangipur Municipality
Cheliman
Lot Moncipadity
Jangipu Municipaiity

.

I'5 SEP 2025
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Name of the ULB : JANGIPUR
Report for the period fromjuly, 2022 to 31.05.2025

Bidhnanagar

S. Chaydhyi

Coy
Kolkata o

negd. No 6584
Exp. Dt-21.08.2075

mao
: No. of g 'unt S No. of FIR / Whether
No. of Fine Fine R No. of o
Challan No.of | Licence collected SUP item| complaint P——— Bye Laws is
- Show | cancelled seized (if| lodged / filed P framed by
issued to : from : lodged /
_ Cause for any) till | by the ULBs the ULB
defaulter ; Defaulter filed by .
Notice | defaulter datein | before the | regarding
Shops / Shop / ULBs before
Issued | Shops / : Kg concerned 2 PWM Rules,
Vendors Vendors - . ; State PCB
Vendors Police Station 2016
(InRs.)
24 17 0 27,000/- | 75Kg Nill 0 yes

N A

Chairman
Jangipur Municipality

Chalman

Jangiput MuniCipeiry
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| Bin 1o or D008 -
Name of the ULB: — N

Report for the period from July, 2022 to 31.05.2025.
No. of No. of No. of No.of | Amount of Fine SuUp

Shops/V Fine Show Licence | collected from | items | FIR/comp complai | Bye Laws is |

endors | Challan | Cause cancelled Defaulter seized laint nt framed by |

visited | issued to | Notice for Shops/Vendors | (if | lodged/fil lodged/fi the ULB |

| defaulter | Issued defaulter any) | ed by the | led by regarding |
Shops/Ve Sheps/Ven (In Rs.) till ULBs ULBs | PWM Rulcs,

ndors dors date - | before the | before 2016. ’

in Kg | concerned State _

Police PCB -'

- | Station

T Pk PN | owi T al e [N | Ya

Secretary/Exglutive Olffﬁvu_/ Chairman/ Chairperson/Commissioner

.......... MC /Municipality/NAA vereensees MC /Municipality/NA A
83, b6,

Chalrpersur
Jhargram Municipaliity

15 SEP 2095
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STATE URBAN DEVELOPMENT AGENCY
e S, G9ETH 79, O -0, RuGEYE, FERIT Qoo dob, AT
“ILGUS BHAVAN", HC Block, Sector - (11, Bidhannagar, Kolkata - 700 106,

S
, . Annexure-1 / e
Memo NO- 2352/ ESTTHT-AM /2025 lw Mﬁ;}%ﬁ Eup R OR 2025
olkata
l\ negd. No.-6584
Name of the ULB:  Jiaganj Azimganj Municipality \ QO Exp. 02108 A2, A
Report for the period from July, 2022 to 31.05.2025. \ N Vi
) - = L T P .
- No. of No. of No. of No, of Amount of Fine | SUP No, of %bzﬁﬂfnﬁ'f Whether
shops/V Fine Show Licence collected from | items | FIR/comp | complai | Bye Laws is
endors | Challan | Cause | cancelled Defaulter seized laint nt framed by
visited = issued to | Notice for Shops/Vendors | (if | lodged/fil | lodged/fi the ULB
defaulter | Issued defaulter any) | ed by the | led by regarding
Shops/Ve Shops/Ven (In Rs.) till ULBs ULBs | PWM Rules,
- ndors dors date - | before the | before 2016.
| in Kg | concerned | State
Police PCB
Station
050 3 0 0 L 6000/ | 45 0 0 © Yes
fJ"j : = il o
’ e
Executive Officers Chalrman
Jiaganj Azimg‘nnj Municipality Jiaganj Azimganj Municipality
U
mmm W W :'I- ” .
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VA7 5 o o NAME OF THE ULB: JAYNAGAR MAJILPUR MUNICIPALITY L
[ Eo & = REPORT FOR THE PERIOD FROM jULY,2022 TO 31.05.2025 Q
LT Hee=s= B <<
\el 225252 |P)
B
4 T4 FIR/COMP WHETHER
¥ LAINT BYELAWS
_— NO OF LODGED/ IN
LICENSE |AMOUNT FILLED BY |NO. OF FRAMED
NO OF FINE CANCELLE |OF FINE  |SUP THE ULBS |COMPLAINT {BY THE
CHALLAN NOOF |DFOR  |COLLECTE [ITEMS  |BEFORE |LODGED/FIL [ULB
ISSUEDTO  |SHOW  |DEFAULTE|D FROM |SEIZED (IF [THE LED BY THE |REGARDI 3
NO. OF DEFAULTER |CAUSE |R DEFAULTE |[ANY) TILL [CONCERN |ULBS NG PWM ]
SHOPS/VEND [SHOPS/VEND |NOTICE  [SHOPS/VE|R SHOPS/ |DATE-IN |ED POLICE (BEFORE THE |RULES 5
ORS VISITED |ORS ISSUED |NDORS |VENDORS |KG STATION [STATEPCB [2016 LiJ
FRAMED -
BUT NOT Lo
MANIPUL -
800 72 0 0/30,600/- 327 0 O|ATED

e
05) &\Q\w

Chairman
Jaynagar Majilpur
Municipality
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ESTD, 1869
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Memo No- L{@Q/\(V\/A

To
Director ,SUDA

Name of the ULB: Kalna Municipality
Report for the period from July, 2022 to 31.05.2025,

Annexure-1

D'mga I’am I\alnd Pmba Bdldlldll‘ldll 1’1[1-71{31()9

No. of No. of No. of No. of Amount of Fine | SUP No. of No. of Whether
Shops/V Fine Show Licence collected from | items | FIR/com | complai | Bye Laws is
endors | Challan Cause cancelled Defaulter seized plaint nt framed by
visited | issued to Notice for Shops/Vendors (if lodged/fil | lodged/fi the ULB
defaulter | TIssued defaulter (In Rs.) any) | ed by the | led by regarding
Shops/Ve Shops/Ven till ULBs ULBs | PWM Rules,
{  ndors dors date - before before 2016.
| in Kg the State
concerne PCB
i d Police
—— . Station | |
1200 31 0 0 15500 200KG 0 0 YES

Kalna Mumc 6

Exacutive

)ahty

ficer

Kalna Municipality

B Wors. —

Chairman
Kalna Municipality
Chgirman )
Kaina Municipality

9 SEP 2025



KT 777

Ayppedioiuniy BUiBX i
: Lo
usuweyd ﬁ:ma_umcnx BUjEY o~
189 (o} MM_HNQ*O__CS—Q Buje
: O pApnoexy P ok 14
g & J0j08dsu| Asejiueg
T (&5
Lo
P
| z
. S
z ] G 4 o £ o o o sy | JudwEeE ON 14 L] N W L £14 o EE 5L ire o 87 () BT {698 |SEet | oer | WD g m Hﬂ”
=5
{04} T
ladl) lady) L) s
(s uy) {adLiwun ladi) wen wed 8
Runaaw 3 fuoa} |3 (8w} uur {fuw) ey {dum) f {ad1} | fodn) | toal}
wﬁhﬂ& u_..._M._”._» lsam uu.....l_...”u m«?u Buiiw | nesiges dauaeg | sasog Vsakne ue-..-t fapedey | Sussisoig ”_._.u_”“_ﬁhﬂ Bujssazeig ““_.wﬁg Bupssanong .._MWMMA Jussaad u_“”ﬂq MMM”.M“ Eﬁiuﬂw M“-_H [ERIEd | %O0T |/epsed| %007 [wsem | wsem | apeay
: an e Emey | e g msem hig wse Aig wjed i moL | kg | wem
5 e a Aty 10 lapedey e 30 Rypedey Mpedes| M0 1=
o ...M._.:.-ﬁ ° o W fapedey | et el @0 |00
” i oy | 20eserd ; e i [T Y BON G I0IEN. | g mioday
gy n.uw_«ﬂm.._s.* Susipury|  sdnoio disy e djaH 3195 1o Jnogey Acnly 100N cu"“m up 5P sssE | joou )
gpads} juanerupun sepiase [squini Ajzads) e Asmyues  Jo noget oot Bufefus ot i Aq paaesndo Fujey | mey vy {odL} pewajen Poadardus | 1sps wanshs | uopessuso msem
Atiews ol ginew syl Ul 5 uBEnapun sERARRE Aurw MO yIUeWw S Ul o3| puey SHIAPES 1 | 80 Af peisdo Bujag S Witlg Busssaonig e 4| Sujng msep 10 hapuen peiop upwagshs UOE o3 40 Mjent oy
Jue|g Bujssadald wpsay Busrantisg Juaceiasng TN JuaUEW Ry ¥ ”z |uonoaon EwEm M
e 1000 014000 | 2004 03 Joog
LON 9jq,UCH 0] UCISSIWIGNS PiEMUQ JOJ SIIIAIPY juswaBeuely a15em PIioS fedEUn Uo Hoday ssa180ig AjIUOI 2AnEINWRY




DI MUNICIPALITY

P.O & P.S: KANDDADIST: MURSHIDABAD
Website: kandimunicipality 1869.com % Telephone & Fax No: 03484 - 257346

Fonaf T, haivmanhandimunicipalityngmail.eom rmshimunicipalityi@sahos.c o

Memo No: ‘5&5?EKMIR§ Dated- Kandi 1I1L03,Q€?‘Q§

From:
The Chairman
Kandi Municipality
To:
Shri Joly Chaudhuri WBCS (Exe)
Special Secretary, UD& MA Department
&
The Director, State Urban Development Agency

Subject: Submission of updated report regarding ‘Implementation of SUP Ban’ of Kandi
Municipality

Respected Sir,

With due respect am Izs;ifeby':'éi;bm.it?ﬁie: updated report regarding ‘Implementation of
SUP Ban’ of Kandi Municipality in your specified format. i

Thanking you inl.antiﬁipat:gon for your kind c&epm;}:on-énd support,

The Chairman
Kandi Municipality
CHAIRMAN

Kandl Municipailty

1'5 SEP 2025



OFFICE OF THE COUNCILLORS OQF

KANDI MUNICIPALIT

P.O & P.S: KANDI%DIST: MURSHIDABAD
Website: kandimunicipality 1869.com % Telephone & Fax No: 03484 - 257346

Email id, chan %?Iiiiif\.’-lJTE]i!’.IH%!ii'.}gié%}.ig}'i:?'i\:_if%.iH\%"‘%%E%- [ kandimunicipalitvia sy ahov.coam

Memo NO:t ceevvesssiadisernsssd KMo Dated- Kandi thé.. iA .

S Chaudhun |
fidhnanaga’ Court \ i

Annexure-]

Hlkata
Rolkaid 4 /r
ann o
Name of the ULB: Kandi Municipality ; N ‘f
Report for the period from: July-2022 to 31.05.2025 /
Noor | NooR
No of Noof | Amountof| SUP F'II!;/.Comp Cettiplal Bye Laws
. . 4 : aint nt ’
No of Fine Noof | License Fine item todied lodged | 18 framed
Sho s/ Challan Show | cancelled | collected seized Jfill fd b / f’ige d by the
Ven?;fors issued to | Cause for from (if Y ULB

Visited defaulter | Notice | defaulter | Defaulter Any)till the ULPs | by the regarding

Shops/ Issued | Shops/ Shops/ date in :;ﬁ::z ﬂ:; ;g; Ii‘i PWM
Vendors Vendors Vendors Kg : s Rules-
Police State 2016
Station PCB
_ Yes on
5 2 . 2-3]‘4
415 97 11 0 33250.00 1259 0 0
_ , August-
Hy ' ' 2023

I'5 SEP 2025
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LICENCE DEPARTMENT

KOLKATA MUNICIPAL CORPORATION
CMO Buildings, §, S.N. Banerjee Road
Kolkata - 700013

Annexure-l

Name of the ULB: Kolkata Municipal Corporation
Report for the period from 01.07.2022 to 31.05.2025.

| No, of No. of No.of | No.of ? - Amount of Fine  SUP No. of Nn. of Whether
' Shops/V Fine Show = Licence  collected from  items FIR/comp complai = Bye Laws is f
. endors Challan Cause | cancelled Defaulter seized laint nt framed by |
visited ' issued to Notice for Shops/Vendors o (if lodged/fil | lodged/fi the ULB
; - defaulter | Issued | defaulter i (In Rs.) ~any)  ed by the led by regarding |
i Shops/Ve | . Shops/Ven till ULBs ULBs = PWM Rules,
ndors | - dors date -  before the  before 20116.
. | in Kg concerned  State
o | Police PCB
i N ; . Station | i
i 77 % | : 00 00 _ This is
| concerned
! 30 01 01 15000 00 | | with SWM
| ; ' Department,
i | ~KMC

i ‘..f an }?i,,,r L(,—{ ‘Jﬂ..
i [ iengee CPpartment ol W | Y [ "..JE : i "k DN
The Kot Karta Mpi ” o Mga. Cotps I
{ ”!ﬂn"i“()n

M’*’ &uaf 3
(*hm!' Manager (License) . License Off/cell Q) Dy. License ( gfhccr%? 9’{ 202{(
l 87 r

, e

c@

SEP 2025
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Name of the ULB: Nabadwip Municipality
Report for the period from July, 2022 1o 31.05.2025

Annexture-

g. Chaudhur
Bidhnanagar Court
Kolkata

| No.of No.of | No, [No. of Amountof [ SUP  Noof | =
| Shops/Vend | Fine | fo | Licence | Fine Citems | FIR/compla  complaint/fil  r Bye E
Corsvisited | Challa Sho | eancelled Tor ' collected selzed( | imt ed by ULBs CLawsin |
‘ 1 W Cdefanlter from ! Wany  lodged/filed  before State | framed |
issued | Caus i Shops/Vend | Defaulter till Chythe ULbs  PCB § by ULB |
| ta | e L ors | Shops/Vend  date - | before the | regardi |
| defauit | Notie | cors{dnRs))  inKg)  coneerned ng
| er ¢ police | PWMm
| Shope/ | Issue | Station - Rules,
| Veador | d : 20146,
j s | . N S— SN S R S } e
945 |43 0 0 9000 200 0 0 | Yes .
| | ; |
N ) | N — L
r -
# "\(’i—/ 7 A
[ é-’ P
' i . 5- o
bl R @ \
Executive Officer Chairman
Nabadwip Municipality Nabadwip Vunicipality
Execulive Officer (Chairman

abadwip Municipali»

ﬁabadw:p Municipality

15 SEP 2095
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Annexure-I

/S. Chaudhuri \
(" pidhnanagar Gourt | e 1t

[- Kolkata |
\ agad. No-6584 ¢
Name of the ULB: Taherpur Notified Area Authority \ ’,*}\ / QQ,-_—-‘;-*
Report for the period from July, 2022 to 31.05.2025. s 4
No. of No. of No. of No. of Amount of Fine SUP No. of No. of Whether
Shops/ Fine Show Licence collected from items | FIR/compla | complai Bye Laws
Vendor | Challan Cause cancelled for Defaulter seized (if int nt is framed
s visited | issued to Notice defaulter | Shops/Vendors | any) till lodged/filed | lodged/fi by the
defaulter Issued Shops/ (In Rs.) date - in by the led by ULB
Shops/ Vendors Kg ULBs ULBs | regarding
Vendors before the | before PWM
concerned State Rules,
Police PCB - 2016.
Station
789 0 17 0 0 4 kg 0 0 Yes

o

i SWM
Nodal Engmeefea Authority

Taherpurl

Tah

Notified AT

orpuf, Madia

CZE;;%ﬁ%ifffiﬂ:::

Chairman
Sri.Uttamananda Das

Chairman

Taherpur Notifizd Araa _Au{hority
Taharpur, Madia

15 SEP 2025
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STATE URBAN DEVELOPMENT AGENCY
LEET BT, GBS W, GIBE-9, RUTaeT, IERTEl- a0 o Yok, AR v
“ILGUS BHAVAN”, HC Block, Sector - 111, Bidhannagar, Kolkata - 700 106, West Bengal

Memo No. SUDA-15014(17)/46/2021/SUDA/ 38 27F (12 8}

From : Shri Joly Chaudhuri, WBCS (Exe.),
Director, SUDA,

To : 1.The Municipal Commissioner, All Municipal Corporations.
2. The Chairman/Chairperson, Board of Administrator,
Administrator, All Municipalities/NAA

Sub. : Action Plan to implement Activity Calendar for IEC Campaigning for ph'léi'n; (}qt :g!gm;l’é\d \
Single Use Plastic (SUP) items. =
Madam/Sir,

As you are already aware that as per Rule 4(1) & 4(2) of PWM (Amendment) Rules, 2021,

a) Use of Plastic Carry bag of thickness below 120 microns has been prohibited from 31* December, 2022
and

b) Manufacture, import, stocking, distribution, sale and use of identified Single Use Plastic (SUP)
including polystyrene and expanded polystyrene, commodities were discontinued with effect from 1st July,
2022,

Like previous years, this year also you are requested to organize intensive IEC campaigns in your ULB
Jjurisdiction starting from 05.06.2025 (World Environment Day) to 30.06.2025 to strengthen activities to
prohibit above contraband items.

Outline of day wise activity of intense IEC programme is enclosed herewith as Annexure 'A'. You may
have already taken initiative to observe World Environment Day, may continue your planned activity
merging the Activity Calendar attached here (Annexure 'A")

Documentation of day wise activities with high resolution photograph and video taken till June.25 (max. 2
nos. photos or videos per activity per day) is to be shared with SUDA (contact person Sri Soumitra Mondal,
SUDA, Mob No.-8918299282) for office record.

Yours faithtully,

Enclo: As stated. 17
- Director, SUDAGG N
Memo No. SUDA-15014(17)/46/2021/SUDA/ 3B L F Qi 8) /1 C“) Date: 04.06.2025

Copy forwarded for kind information to:
(1 The Member Secretary, West Bengal Pollution Control Board
(2) Sri Abhijit Ray, Financial Advisor, SUDA
(3) Sri Deepanjan Mukhopadhyay, Joint Director, SUDA
(4) Sri Amitava Das, Deputy Director, SUDA
(5) Sri Ahsan Ali, Deputy Director, SUDA
(6) Sri Swarup Kr. Mondal Chief Engineer, WBPCB
) Sri Debanjan Chakraborty, Finance Officers, SUDA
(8) The Executive Officer, All Municipalities/NAA
(9 SBM Nodal/Sanitary Inspector, All Corporations/Municipalities’/NAA
(10)  Private Secretary to Hon’ble MIC, UD & MA Department, Govt. of West Bengal.
(11)  Sr. PSto Principal Secretary, UD & MA Department, Govt. of West Bengal.

Qu- 01~

Director, SUD

ASTEE: 0@ WEow / v, FHE 298¢ ¢hoo

el : 2358 6403/5767, Fax : 2358 5800, E-mail : whbsudadir@@gmail.com
Account Section : 2358 6408

SEP 2025
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Annexure - A

Day-wise activity will be taken up in an intensive mode on one-day-one-activity basis,

DATE ACTIVITY TO BE ORGANIZED BY

[. Observe "Women For Tree' Campaign in jointly with
AMRUT Cell
2. Flagging of Tableau with rally and awareness program
delivering message “No GVP, No littering”

Mayor/Chairperson at ULB Jevel

05.06.2025

Shop-to-shop campaign at common market & commercial
06.06.2025 places, mikeing with message “not to use contraband plastic
carry bags,

Special campaign at ward level among citizens involving
07.06.2025 | Nirmal Sathi/Nirmal Bandhu, aware common public regarding
ill effect to use contraband plastic carry bags

Special drive to identify and clean all Garbage Vulnerable
08.6.2025 Points, involving Nirmal Sathi/Nirmal Bandhu, before start of
Monsoon

Shop-to-shop campaign at common market places, gauge
09.06.2025 testing of plastic carry bags with instrument provided from ULB
SUDA,

Shop to shop campaign at common market places along with

s ;
10.06.2025 mikeing accompanied with police personnel

ULB

Special drive to identify and clean all Garbage Vulnerable
11.06.2025 | Points, involving Nirmal Sathi/Nirmal Bandhu, before start of ULB
Monsoon

Visit at all littering HOTSPOT points and market pl;flces and

12.06.2023 A . - o
distribution of plastic alternative items

ULB

Special campaign/ Visit to plastic manufacturing & recycling
units situated in the jurisdiction of ULB. Visit should
accompanied with local police personnel. lIssue STOP notice if
prohibited items are being manufactured or recycled.

13.06.2025 ULB

Visit to storm drain outfalls discharging to River Ganga (for

ULBs of Ganga Town), arrangement should be made to fix

14.06.2025 gratings/ net at discharging point, if not already fixed at ULB

outfall. Cleaning of garbage from gratings for smooth flow of
drain.

Shop-to-shop campaign at common market places, miking
15.06.2025 | with “not to use contraband plastic carry bags, gauge testing of ULB
plastic carry bags with instrument provided from SUDA,

Special campaign/ Visit to plastic manufacturing & recycling
units situated in the jurisdiction of ULB. Visit should

accompanied with local police personnel. Issue STOP notice if

prohibited items are being manufactured or recycled.

16.06.2025 ULB

Special drive to identify and clean all Garbage Vulnerable
17.06.2025 | Points, involving Nirmal Sathi/Nirmal Bandhu, before start of ULB
Monsoon

Awareness campaign accompanied with police personne] at
18.06.2025 market places & both shop owners/vendors as well as general ULB
public ( miking, leaflet distribution,)

Extensive door to door campaign by Nirmal Sathi/Nirmal
19.06.2025 | Bandhu/VCT members regarding not to use contraband plastic ULB
carry bags & SUP items

15 SEP 2025
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Day-wise activity will be taken up in an intensive mode on one-day-one-activity basis,

DATE ACTIVITY TO BE ORGANIZED BY

Special campaign/ Visit to plastic manufacturing & recycling
units situated in the jurisdiction of ULB, Visit should
20.06.2025 accompanied with local police personnel and representatives
of WBPCB. Issue STOP notice if prohibited items are being
manufactured or recycled.

Visit to storm drain outfalls discharging to River Ganga (for

ULBs of Ganga Town), arrangement should be made to fix

21.06.2025 gratings/ net at discharging point, if not already fixed at

outfall. Cleaning of garbage from gratings for smooth flow of
drain.

Special campaign/ Visit to plastic manufacturing & recycling
units situated in the jurisdiction of ULB. Visit should
accompanied with local police personnel. Issue STOP notice if]

prohibited items are being manufactured or recycled.

Declare ‘Plastic Free Zone™ at markets, shopping complex,
Govt. & other offices, Institutions, Commercial places etc.
Three day extensive miking, leaflet distribution throughout ULB
ULB areas. Also campaign through local media, leaflet
distribution through Newspaper vendors

23.06.2025 to
25.06.2025

Special campaign/ Visit to plastic manufacturing & recycling
units situated in the jurisdiction of ULB. Visit should
25.06.2025 accompanied with local police personnel and representatives ULB
of WBPCB. Issue STOP notice if prohibited items are being
manufactured or recycled.

Awareness campaign at market places & both shop
26.06.2025 owners/vendors as well as general public, orient market ULB
committee/hawker unions/vendor associations

Extensive miking, also campaign through local media,
27.06.2025 regarding ‘Plastic Free Zone” at markets, shopping complex, ULB
Govt. & other offices, Institutions, Commercial places ete.

Three day special campaign/ Visit to plastic manufacturing &
recyeling units situated in the jurisdiction of ULB. Visit
28.06.2025 to should accompanied with local police personnel and ULB

30.6.2025 representatives of WBPCB. Issue STOP notice if prohibited ’
items are being manufactured or recycled. Take appropriate
legal measures / law enforcement against defaulters.

B o

15 SEP 2025
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GOVERNMENT OF WEST BENGAL
Department of Urban Development & Municipal Affairs
Nagarayan
DF-8, Sector — I, Salt Lake, Kolkata — 700004

No. 396(law)/UDMA-15011(15)/14/2024-L.S-MA SEC-Dept. of UDMA  Date:23.06.2025__

g

= e
,.".‘-" r_‘ﬂ
FOSARY
From . Smt. Nandini Ghosh, IAS, f,:\ /",f .
o : / 3 S—
Senior Special Secretary, :,’,/ /g l-\“i"{'ﬁ.ﬂ Coudt
Urban Development & Municipal Affairs Department, [ ot
[ }ﬂ." LAt 1o -{l?’é“
Government of West Bengal \AE \‘\ RN
- - o . . \‘\, =T '.'.\.II ;
To : The Additional Director General of Police (Legal), West Bengal O 2. 2l VAN

W U -
N e 7
Sub : Hon’ble NGT matter being Original Application No.195/2024/EZ \‘I’ r, Oy~
[Prameya Foundation -vs- State of West Bengal & Ors. | '
Ref : Your letter vide Memo No. 805/Law Cell/ADM/CR/LC-1279/24 dated
22.05.2025.
Sir,
With reference to the above subject matter and your letter vide Memo No. 805/Law
Cell/ADM/CR/LC-1279/24 dated 22.05.2025, 1 am directed to forward herewith the copy of the
updated reports as received from the Urban Local Bodies (ULBs) in connection with the Hon’ble

NGT matter being Original Application No.195/2024/EZ for your kind information and taking

necessary action.

Enclo:As stated Yours faithfully,

(Sm Special Secretary

to the Government of West Bengal

No. 396(law)/1(3)UDMA-15011(15)/14/2024-LS-MA SEC-Dept. of UDMA  Date:23.06.2025
Copy forwarded for kind information to:

1. The Director, SUDA.
2. The Special Law Officer, UD & MA Department.
3. Sr. PS to the Principal Secretary. UD & MA Department.

15 SEP 9095

Senior Special Secretary

to the Government of West Bengal

NANDINI GHOSH, 1as
Senior Special Secretary
Department of Urban Development &
Municipal Affairs
Govt. of West Bengal



GOVERNMENT OF WEST BENGAL

PANCHAYATS & RURAL DEVELOPMENT DEPARTMENT
Joint Administrative Building (6™ to 10" Floors), HC-7, Sector-1il
Bidhannagar, Kolkata-700106

Memo. no. 2083(23) -PRD-24015{12)/3/2020-Sanitation

From
Mission Director, SBM {G) &
Additional Secretary to Govt. of West Bengal

To The Principal Secretary, GTA,
&
District Magistrate (All},

Government of West Bengal dated 27/06/2022 in respect of controlling plastic
wastes-reg.

Madam/Sir,

Kindly find the enclosed above referred the Gazette Notification of Department of
Environment, Government of West Bengal dated 27/06/2022 in respect of controlling
plastic wastes suitable action in this regard should be taken.

Therefore you are request to take necessary action on it.

——

Enclo: As stated above.
Q)wﬂ””:

Mission Director, SBM {G) &
Additional Secretary to Govt. of West Bengal

15 SEP 2095
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mmn Jagdish Prasad Meena, IAS ,__\5', LiFE VST BENGAL POLLUTION CONTROL BOARD

: , G tof West B
wa@» Member Secretary %ﬁ Lt for (Department of Environment, Government of West Bengal)
Memo No.: 60 /4W-7/2023 Date: 11/09/2025
To:

All Commissioners of Police, West Bengal.
All District Magistrates, West Bengal.

All Superintendents of Police, Districts & Police Districts.

Subject: Ensuring compliance of Plastic Waste Management (Amendment) Rules, 2021.

Reference: Notification issued by the Department of Environment, Govt. of W.B. vide No.
EN/1209/3C-22/2019 dated 27.06.2022.(Copy enclosed).

Sir,

In reference to the Plastic Waste Management (Amendment) Rules, 2021, which strictly prohibits
the use, manufacturing, import, stocking, sale, and distribution of single-use plastic (SUP) items,
the West Bengal Pollution Control Board (WBPCB) requests the active cooperation of the Police
and District Authorities in ensuring compliance.

It has been observed that despite the enforcement of these rules with effect from 1st July, 2022,
instances of non-compliance still persist. Therefore, in the interest of environmental protection, you
are requested to take the following steps:

1. Vigilance and Monitoring:

All officers-in-charge of Police Stations and Sub-Divisional Police Officers (SDPOs) are to
maintain strict vigil over the manufacturing, import, stocking, sale, distribution, usage, and disposal
of banned SUP items as specified under the PWM (Amendment) Rules, 2021. Particular attention
should be given to PVC banners, hoardings below 100 microns in thickness, and other restricted
items such as plastic cutlery, thermocol for decorations, and plastic packaging materials below 50
microns in thickness.

2. Action Against Violations:

Any violations of the PWM Rules, whether related to the manufacture, storage, sale, or use of
banned SUP items, should be dealt with as per the applicable provisions of the law. Joint efforts
between the Police and District Administration are crucial to ensure the compliance.

Paribesh Bhawan, Bldg. 10A, Block LA, Sector 111, Salt Lake, Kolkata 700 106
Tel: 2202-3000, Fax: 2202-3099, Email: ms, whpch-wh@bangla, gov.in, Website: www,whpeb.gov.in
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=en Dt -71-08-202
BRbE

3. Public Awareness Campaigns:

\

All concerned are encouraged to support public awareness campaigns to eéllf
the prohibition for use of SUP items. N\

4. Reporting and Coordination:

District Magistrates, Police Commissioners & Superintendents of Police should ensure reporting of
compliance status to the Member Secretary, West Bengal Pollution Control Board. Close
coordination is essential to ensure proper enforcement of the Rule.

The West Bengal Pollution Control Board seeks your full cooperation in enforcing the PWM Rules
to safeguard the environment and reduce the negative impacts of plastic pollution.

Your immediate attention and action on this matter will be appreciated.
Enclosure: As stated

K

Member Secretary
West Bengal Pollution Control Board

16 SEP 2025

Paribesh Bhawan, Bldg. 10A, Block LA, Sector 111, Salt Lake, Kolkata 700 106
Tel: 2202-3000, Fax: 2202-3099, Email: msaw -y bangla.gov.in, Website: www.whpch.gov.in
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ENVIRONMENT DEPARTMENT '\ &0 P/
5:3?:3&—‘*’.'-_\ >
PRANI SAMPAD BHAWAN, 5" FLOOR, LB-2, SECTOR-111, SALTLAKE CITY, km*Kﬂigmgi_ﬁ

No.EN/1209/ 3C-22/2019 Kolkata, 27" June, 2022.
NOTIFICATION

WHEREAS  plastic carry bags and disposable single-use plastics, including

thermocol, cause short-term and long-term environmental damage and health hazards:

AND WHEREAS Article 48A of the Constitution of India, inter dalia. envisages that

the State shall endeavour to protect and improve the environment;

AND WHEREAS it is observed that Single Use Plastic (SUP) items including
Polystyrene (Thermocol) and expanded Polystyrene are non-biodegradable and produce toxic
gases on burning and such items cause choking of sewers and drains, reduce soil fertility and

pose a threat to life of cattle when they injest plastic waste;

AND WHEREAS with a view to prevent the recurrence of such problems, Ministry of
Environment, Forest and Climate Change, Govt. of India has notified Plastic Waste
Management Rules, 2016 vide GSR 320 (E) dated the 18" March, 2016. as subsequently
amended vide G.S.R No. 571(E) dated 12" August, 2021 and G.S.R. 133 (E ) dated 16"
February, 2022, whereby the manufacture, import, stock, distribution, sell and use of plastic
carry bag made of virgin or recycled plastic of less than seventy-five (75) microns in
thickness have already been banned and plastic carry bag made of virgin or recycled plastic
of less than one hundred twenty (120) microns in thickness shall be banned with effect from

31% December, 2022:

AND WHEREAS the West Bengal Pollution Control Board has published a Public
Notice on 22.04.2022 in different newspapers prohibiting the production, distribution, sale
and use of Single Use Plastic (SUP) items in the State of West Bengal;

2
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WARy
NOW. THEREFORE, in pursuance of the Plastic Waste Managemetﬁ; &gﬁ?\e«s 2016 as

a\ u"" hﬂ“

subsequently amended vide GSR No. 571 (E) dated 12.08.2021, the State (}ovc 11mt_§1f T\qrchyr\

aidhnan

directs that the manufacture, import, stock, distribution, sell and use of Foi!e}w ng smg,%é; pﬁg i
' ARl B ,\ u Q:—’_."
plastic items, including polystyrene and expanded polystyrene, c,omr\:qogz 'es ,.néﬁaﬂ“k . 'L\?"}_,.-';“
. (2 ey 4
prohibited with effect from 1™ July, 2022:- \\ b7 ;., OF ) \ /

(a) ear buds with plastic sticks, plastic sticks for balloons, plastic flags, candy sticks,
ice cream sticks, polystyrene [Thermocol for decoration];

(b) plates, cups. glasses, cutlery such as forks, spoons, knives, straws, trays, wrapping
or packaging film around sweet boxes, invitation cards and cigarette packets,

plastic or PVC banners with thickness of less than 100 microns and stirrers.

The following officers are hereby authorized to implement this Notification in their

respective jurisdictions:-

(a) Additional Chief Secretary / Principal Secretary/ Secretary, Department of
Panchayat and Rural Development, Government of West Bengal:

(b) Additional Chief Secretary / Principal Secretary/ Secretary, Department of
Environment. Government of West Bengal;

(¢) Principal Secretary / Secretary, Urban Development & Municipal Affairs
Department. Government of West Bengal;

(d) Member Secretary and the Regional Officers of West Bengal Pollution Control
Board;

(¢) Director, State Urban Development Agency (SUDA). Govt. of West Bengal;

(f) District Magistrates:

(g) Municipal Commissioner/ Executive Officer of ULBs:

(h) Commissioners/Superintendent of Police;

(i) Sub Divisional Officer/ Block Development Officer:

(J) General Managers, District Industries Centre;

(k) Officer-in-charge of Police Stations.

The Urban Development & Municipal Affairs Department, the Department of
Panchayat and Rural Development both under Government of West Bengal and the authorities
and bodies under the said Departments and the West Bengal Pollution Control Board shall ensure

monitoring and implementation of this Notification.
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The contravention of directions, as stated in this Notification shall be an offence
committed under the Environment (Protection) Act, 1986 and Rules. Orders. Notifications
framed thereunder and attract penal provisions as specified under section 15 of the Environment

(Protection) Act, 1986.

In case of violation of directions, as specified in this Notification. fine may also be

imposed in accordance with the bye-laws/rules/orders, as the case may be, by concerned local

/01 AR\

authorities.

This Notification shall come into force from the first day of July, 2()22

Additional Chief Secretary to the

Government of West Bengal.
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Memo No.: 29 / 48— 1373 ) 2002 ('FJ' N)

To

Al registered PIBOs of Plastie packaging and commodities

b
Sub: Mandatory Labelling Requirements for Plastic Packaging as per the PWi
(Amendment) Rules, 2024-reg.
Ref: 1) MoEF & CC Notification No. G.S.R. 320(E), dt: 18/03/2016 on Plastic waste
Management Rules, 2010
2) MoEF & CC Notification No. G.S.R. 285(E), dt: 27/03/2018 on Plastic waste
Management Rules, 2016 (amendment)
3) MoEF & CC Notitication No. G.S.R, 133 (F), dt: 16/02/2022 notifying the
guidelines for EPR implementation.
4) MoEF & CC Notification No. G.S.R. 201 (E), dt; 14/03/2024 on Plastic waste
Management Rules. 2016
5) MoEF & C'C Notification No. G.S.R, 73 (E). dt. 23/01/2025 on Plastic waste
Management (Amendment) Rules. 2023

In accordance with the Plastic Waste Management (Amendment) Rules, 2024, notified by the
Ministry of Environment. Forest and Climate Change (MoEF & CC) on March 14, 2024, all
Producers, Importers and Brand Owners (PIBOs) involved in the manufacture, import and use
of plastic packaging materials must adhere to the following revised marking and labeling
requirements;

Rule 11, PWM Rules, 2016 as Amended in 2024
I. Labeling for Recycled Plastic Packaging (Sub-rule 11(i(2))
¢ Every recycled plastic packaging or commodity shall bear a label “Recycled
having [............specify percentage......... | of reeveled plastic.”
e The resin identification code must be displayed inside a triangular symbol.

e Must comply with Indian Standard IS 14534:2023 — “Plastics Recovery and
Recycling of Plastics Waste-Guidelines™.
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2. Labeling for Compostable Plastic Packawing (Sub-rule 11(ii(3))

. . L _/F’ r
o Compostable plastic packaging must bear the label "(.umpt}sz'aI}Lg/{.a \ﬁl&l&)}\
industrial composting”. And shall confirm to the Indian Sy TSISON

I7088:2021 (Specifications for Compostable Plastics) is required/ 5. Chauahurt *\:‘\‘.
It dhnanaga’ o A
§ B i
y i e ) M ovent: o e . i Ko“(a{a d
3. Labeling for Biodegradable Plastic Packaging (Sub-rule 11 (ii(4)) \ 2 4 £ b
\ negd.No. w8,/ L /!
. . . i i A\ EJ\! m«?jﬁﬁ- b A"-q J( X
¢ Biodegradable plastic packaging must include “Biodegradable: n@.-. ..§‘pemf_\' /
number of Days......| only in the [......specify recipient enviro Q‘E’} \‘,Q\’
soil, landfill, water, etc.....]." : O‘_’_,f_-:/

¢ 'The biodegradation process must conform to standards prescribed by CPCB

4. Print the following on all packaging bags of plastic raw material: (In rule 13 of the said
rule: Sub-rule (4)(iii))

“Not to be used in the manufacture of single use plastic items prohibited under
the Plastic waste Management Rules, 2016 including plastic sheets <50
Microns thickness, non-woven carry bags < 60 gsm, carry bags <120 micron
thickness”.

5. Implementation of Barcode/QR Code System
# Effective from July 1, 2025, PIBOs must incorporate traceability information via:

¢ A barcode or Quick Response (QR) code printed on the plastic packaging.

e Inclusion of the required details in the product information brochure.

e Printing a unique identification number issued under existing laws,

¢ This information must be registered with the Central Pollution Control Board
(CPCB). which will maintain a quarterly updated compliance list.

Hence, all PIBOs involved in manufacture, import and use of plastic packaging materials must
adhere to the above directions otherwise, the Board will be constrained to take following
actions as per the provisions of Plastic Waste Management Rules.

o Cancellation of EPR Registration.
e Imposition of Environmental Compensation (E.C)

Sd/-
Chief Engineer
Waste Management Cell
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